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the various banks at the instance of their
directors, came to Rs. 228 crores. Such loans
and advances to various firms and companies
increased to Rs. 378 crores in 1967. This
shows how far and to what extent the
resources of the banks are being utilised for
the benefit of a few, which ultimately results
in concentration of economic power and
wealth in the hands of a few, thus leading to a
monopolistic system in the society to the
detriment of the larger interests of the people.
The present Bill seeks to do away with this
bane.

I welcome the creation of the National
Credit Council which would look into the
credit facilities now prevalent and devise ways
and means to extend such credit facilities to all
sections of the people who arc found to be
legitimately entitled to such facilities.

I also welcome the creation of a Banking
Commission as mentioned by the Finance
Minister in his speech. It is indeed a very
welcome proposal and the Commission should
g0 in detail into the structure, procedure and
working of the banking system in the country
and suggest remedies which are found essential
in the interest of the common wealth. In this
connection I would like to suggest that the rural
credit system should be thoroughly enquired i
nto and organised properly. Our cultivators in
the countryside are heavily indebted to the
village money- enders who charge very
exorbitant rates of interest, to the extent of 100
per cent sometimes. In this connection, I would
like to refer to the State of Assam where there
are a few hundreds of "Kabulis", who are
Afghan nationals and who do money lending
business both in the towns and in the villages at
the fabulous interest rate of 150 to 300 per cent.
I would like to suggest that such nefarious
activities of the moneylenders should be curbed
and they should not be allowed to carry on such
business in this country.

With these words, I support the motion.

THE DEPUTY CHAIRMAN : The
House stands adjourned till 2 p.M.

The House then adjourned for
lunch at one of'the clock.
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2 PM.

The House reassembled after lunch at
two of the clock. THE VICE-CHAIRMAN [SHRI
M. P. BHARGAVA] in the Chair.

MOTION RE THE DROUGH1 SITUA-
TION EM THE COUNTRY

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHRI ANNASAHEB
SHINDE) : Sir, on behalf of Shri Jagjivan
Ram I beg to move—

"That the situation arising out of the
drought conditions prevailing in parts of the
country be taken into consideration."

Sir, in regard to this we have already laid a
statement on the Table of the Rajya Sabha.
Therefore, I Would not like to make any
observations at this stage. It would be better if
Members make their observations first. Then,
it would be possible for me to reply at the end.
Thank you very much.

THE VICE-CHAIRMAN (SHRI M.P.
BHARGAVA) : There are three amendments.
One is in the name of Shrimati Mangladevi
Talwar. She is not here. The other two
amendments are by Shri Banka Behary Das.
Mr. Das, are you moving your amendments?

SHRI BANKA BEHARY DAS (Orissa):
Sir, I beg to move—

(1) "That at the end of the Motion, the
following be added, namely :—

'and having considered the same this House is
of opinion that (i) the Central Government
should render full assistance for relief and
rehabilitation of the people affected
according to reasonable demands of the
States; (ii) the Central Government should
immediately set up a cell in the de-
department concerned or the Planning
Commission to evolve a programme of
utilisation of all water potential, both surface
and underground, to fight di ought and aug-
ment production; (iii) the draft of the Fourth
Five Year Plan should be revised accordingly
to give priority to utilisation of water
potential to the maximum extent; and (iv) the
Government of India should set up an all-
India fund for relief and rehabilitation of
people affected by flood and drought or any
other natural calamity.'"
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(a) "That at the end of the Motion, the &, 5t #Fw= =1 T@T & @1 fog oo 3

following be added, namely :—

'and having considered the same, this
House regrets that the statement of the
Minister on  "drought  conditions
prevailing in parts of the country ', laid
on the Table of the Rajya Sabha on
November 18, 1968, does not mention
anything about starvation deaths of
Rajasthan, nor about death of thousands
of cattle which are emaciated due to want
of fodder or drinking water"."

The questions were proposed.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Now, the motion and the
amendments are before the House. I might tell
the hon. Members in the beginning that there
are several names and that we shall be
debating up to 5.30. At 5.30 the Minister will
be asked to reply. I would request the
honourable Members to limit their remarks to
15 minutes so that as many of the hon.
Members as possible may be accommodated.
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THE VICE-CHAIRMAN : (SHRI M. P.
BHARGAVA) i May 1 again request
Members to cooperate with the Chair as far
as the time factor is concerned?

SHRI RAM NIWAS MIRDHA (Rajas-than)
: Mr. Vice-Chairman, sometimes in this House
we discuss the flood situation and sometimes
the situation arising out of drought and famine
conditions. It is really a tragedy of the Indian
agricultural situation that sometimes we have
droughts and sometimes we have floods. In a
way it is a measure of the failure of our
planning that w; are faced, even after so many
years of our freedom, with these things which
could very well be avoided. It is said that
droughts are acts of God. That might be true to
a little extent but famines are man-made.
Drought and scarcity result from lack of rain
but this docs not mean that famine should
result from that situation. Famines are man-
made noi only because of deforestation— that
is true to some extent—but due to failure of
our Government in its policy to take measures
which are within its rights and power to do, to
prevent such things from happening. So it is
really a very sad situation that we still face
these problems which have resulted from
neglect by the Government of the basic needs
and necessities of vast areas in our country. So
these are preventible and the whole purpose of
this discussion is that we should impress on
the  Government what policies and
programmes they should adopt so that these
things become a matter of the past and after so
many decades of freedom at least we do not
have what are called) famines in any part of
our country. 1 will confine myself mostly to
the situation in Rajasthan which has just been
very graphically described by my hon. friend.
The situation in Rajasthan this year is really
very desperate. Wc are used to minor scarcities
and droughts almost every year. These things
have not deterred us. The Rajasthanis are
courageous people with an infinite capacity to
face adverse situations but this year the things
are really very serious and they are becoming
almost unbearable. There are vast areas
which have been subject to famines
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not only this year but for the last five to seven
years and the power of resistance in men and
cattle is coming to an end and I would very
seriously warn the Government to take note of
the situation. If substantial relief measures are
not provi ded, men might die on the scale that
cattle are doing now. The situation is very very
desperate and I would describe it as I go along.
There are 26 districts in Rajasthan of which at
are affected by famine. More than one crore of
people are affected. Nearly 24,000 villages out
of 36,000 villages are affected by famine. I
will give you the instance about two districts
among others which are most seriously
affected. One is Jaisalmer. It has a poulation of
1,40,000 out of which 65,000 labourers are
working on relief works today which means 45
per cent, of the total population and 75 per
cent of the working population—if you
exclude children up to 12 years who do go to
the relief works— and so 75 per cent, of the
working population in Jaisalmer is working
today on relief works. So you can judge to
what extent that area has been affected. Now
Barmer district is also one of the seriously alii
ii« d localities. To-day there are 83,000 persons
working on relief works and last year there
was a famine in Barmer and in March 1966/67,
which meant last year, there were 75,000
workers on relief works. March is a very
difficult period. March and June are the
months which are the worst affected and which
would make the conditions much more serious
than they are today. What I suggest is, when in
March last 75,000 were on relief works, today,
in November 1968, the figure is 83,000. It
means that still there are the difficult months
of March, April, May and June facing them.
Therefore the number of persons who will go
to relief works for work would increase
completely out of proportion to what the things
have been last year. So these things have to be
taken note of.

The hon. Minister, in the Statement which
he laid on the Table of the House, said that in
October 1.5 lakh labourers were working on
relief works. That is an old figure, ana the
latest figure is that three lakh labourers are
today working on relief works, and this
number is likely to go up to fifteen lakhs as
time proceeds and as the people's resistance
power growsless and more and more of them
would flock to these relief works, and now the
number of labourers is increasing by
thousands every day. Five and a half lakhs of
rupees are being spent every day on these
relief works
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and on prevision of water and other facilities.
WtlJ, Sir, I am saying all this because the help
that has been made available by the
Government of India up till now is most
inadequate, and with the utmost sense of
seriousness and alarm almost I may inform
this House through you, Sir, and the Ministers
particularly, that the Rajasthan Government,
because of lack of financial resources, they
have issued instructions not to proceed on
witli the opening of more relief works. Even
yesterday we had a telegram from Jaisalmer
district that three relief works, road works and
others, had been completed and the
Government had not decided whether
alternative works should be opened, and t'iere
seems to be Government instructions that the
work should not be proceeded with, because
Rajasthan Government is not sure to what
extent the Central Government is going to
help them in this respect.

We are very grateful that the Prime Minister
and the Minister for Food and Agriculture
have visited that area. We are also very
grateful that friend? of this House and the
other House, like Chandra Shekharji and
Momin here, have also gone to that area. They
have seen things for themselves. I will request
my friend, Chandra Shekharji, to speak about
the subject because he has seen things on his
own, and he and they havs come back and said
that the people are in very high spirits. Even
with these adverse circumstances we are not
asking for any free doles or free kitchens, as is
the practice in many other parts of the country
when famines strike them. All that we people
want is work and we want to get paid for the
work. So the Government. ..
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So we want a definite assurance and a
declaration from the Government in this
House, Mr. Vice-Chairman, that the Rajasthan
Government would be allowed to proceed on
and receive as many persons as are ready and
willing to work on these relief works.

Now the Rajasthan Government has
demanded a sum of Rs. 66 crores, and the
Government of India, according to what the
hon. Minister said the other day, has
sanctioned a sum of Rs. 8 crores. So I do not
see bow these figures can be reconciled, the
demand for Rs. 66 crores on the one side, and
the sanction of Rs. 8 crores on the other side. I
hope the hon. Minister would assure us that
this was only for the short-term period and
funds would be no problem so far as opening
of relief works is concerned.

SHRI SUNDER SINGH BHANDARI :
Has Rs. 8 crores been sanctioned ?

SHRI ANNASAHEB SHINDE :
explain it later.

1 shall

SHRI RAM NIWAS MIRDHA : They have
announced it.

Now T come to the food grains situation. As
again [ said, people are prepared to pay for
cheap grains if they could have them from the
cheap grain shops. Now, Sir, Rajasthan
Government asked for an allotment of 70,000
tonnes for this month. And all they have got is
35,000 tonnes, out of which a few thousand
tonnes have to go to the flour mills and other
things.
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With a ration of eight kilos, you can
imagine, Sir, it is so difficult to maintain one
self. So Rajasthan Government is not in a
position to increase it, and every one who has
visited that area and who has some
knowledge of the situation demands that this
should immediately be increased to 16 kilos.,
if not, at least to 12 kilos. So I would like the
hon. Minister to please enlighten us whether
adequate foodgrains have been made
available to the Government of Rajasthan for
purposes of distribution through their cheap
grain shops. Now, Sir, even these grains are
sold at a very high price. Sometimes they are
sold at a price higher than even the market
price. I was listening to our radio which
broadcasts the prices of foodgrains, and it
says that Joioar sells at Rs. 69 a quintal in
some markets, whereas the jowar, which is
being sent by the Government of India, was
being sold at anything like Rs. 74 a quintal.
Same is the case with bajra, Sir. The sale
price fixed is Rs. 83 a quintal whereas the
procurement price fixed for red wheat, and
the Mexican wheat is Rs. 78 a quintal, which
means that wheat is cheaper than bajra. So
these disparities and anomalies and these high
prices should also be set aside and I would
very strongly urge upon the Government that
an element of subsidy must be introduced and
they should rightaway announce at least a
subsidy of 25 per cent, for the price at which
these things are sold by the cheap grain shops.

Now, Sir, about water supply the situation
is very bad. The Government is doing all it
could. It is sending rail-borne tanks, truck-
borne tanks- Wells are being energised.
Tubewells have been commissioned. But still
much more remains to be done. Cattle has
been transported. 1 would however like to
dispute what our friend, Bhandariji, just said,
that the Muslim cattle-breeders have not
migrated to the south but have gt>rt? to
Pakistan. Muslim cattle-breeders have gone
as far as Udaipur, which area you know
yourself,  Sir—which  Bhandariji  can
immediately verify. Around Udaipur you
have Muslim cattle-breeders, not one, but...

SHRI SUNDER SINGH BHANDARI : I
have seen them, and my other report also is
equally correct.
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SHRI RAM NIWAS MIRDHA : Well, Sir,
the other report is correct because I would like
again to mention, this thing. The whole
economy of that area has been such that people
go regularly to Pakistan for purposes of
grazing and feeding. There is no secret on that.
That is why 1 will recommend that the area
must be opened up by roads, a vast network of
roads, and that the Rajasthan canal should soon
be opened. Otherwise that area would remain
uninhabited; uncultivated, and therefore be a
danger to the security of the country. That area
is unknown. People can't go for miles and
miles. Even if there is disturbance on the
border, the Government would, take a long
time to be informed. So that area has to be
opened up, for which I will make a very
strong submission.

So, Mr. Vice-Chairman, to sum up, I would
like firstly that the Government should
sanction enough funds and give the Rajasthan
Government a go-ahead for opening any
amount of relief works if there are people
prepared and willing to come and work in
them. Whether the Rs. 66 crore figure is
correct, or a little less would do, is a question
of mathematics But what we are concerned
with is that no one must be turned away from
relief works because there is no money, or
because of other circumstances. Then, Sir, I
will repeat secondly that enough foodgrains
should be rushed to Rajasthan immediately and
the prices charged be the cheap grain shops
should be subsidised at least to the extent of 25
per cent, so that the depicted purchasing power
of the people would enable (hem to buy these
things if subsidised.

Now, Sir, there is a proposal to have goo
tubewells. This is not a long-term proposal but a
short-term one, which also Government should
seriously consider and sanction so that they
could come into being as early as possible, so
that they might become available within a month
or two, before the worst season of the summer
comes. Then, Sir, the two things that I said
earlier are, one, that the Rajasthan Canal project
should be expedited. I am happy the hon.
Ministei for Irrigation is here and 1 would
seriously bring to his kind notice this that the
way the Rajasthan canal' project, a project of this
importance, is. being treated, it is really very
difficult I to understand and it is a vcTy sad state
of °> affairs. This is a project of national :
importance and this should be expedited
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as early as possible. Now this along with a
network of roads, if built by the ' Border Roads
Organisation, in that j area, it would not only
open up that j vast virgin area but would also
be of inestimable value so far as the defence i
of the country is concerned.

Now, Sir, one small thing I will say before I sit
down, and it is that the Central Government
somehow has told the State Government that
they  would not like them to open road
works as relief works ; they want them to have
minor irrigation works, soil conservation
works, which it is not possible in that desert
area to have. So [ would request the
hon. Minister not to insist on opening minor
irrigation works and soil conservation
works but to permit the Rajasthan
Government to proceed on with their
road construction work, which is of high
importance for the economic development of
that area also. Now, Sir, before I end, I
will plead that long-term schemes for the
permanent eradication of famine in  this area
should be formulated. As 1 have just said,
about Rs. 50 to Rs. 55 crores have been spent
on relief during the last twenty years. But
when we asked even a crore or two per year for
I rural water supply, the Central Government
refused to give us this amount, which
means that if this sum of Rs. 55
crores had been  distributed and  spent
judiciously over the last ten or fifteen years,
probably the situation with ~ which we are
faced at present would not have  arisen. 1
will end by saying what I said when I started,
ie., famines are really not acts of God.
They arc there  because of the  failure of
human policies  and because the
Government and the society have not been
able even to fulfil the basic human
requirements in vast areas. | hope that
some of the suggestions that I have made will
receive serious  consideration on the part of
the Government  and that the people of
Rajasthan ~ would not be allowed to suffer
further than what is the least necessary in the
circumstances.  Thank you.

SHRI BANKA BEHARY DAS

Mr. Vice-Chairman, from the report that has
been placed on the 1 able of the House by the
Minister on the 18th last, I am sorry to say
that it has not given a true picture of the
conditions prevailing in the different parts of
the country. 1 hough some parts of Andhra,
Mysore, Gujarat, Orissa and other regions
have been affected, the area which has been
affected
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the mostis Rajasthan. The picture that
my friend from the other side, who hails from
that State, has given is a grim one and the
picture that has been painted by my friend,
Mr. Bhandari, is also a grim one. There is no
exaggeration in the picture that has been
painted by them. If you read the reports about
the drought conditions prevailing in that part
of the country, you will not find the urgency

which the situation demands and the
steps that the  Government of India or the
Rajasthan ~ Government should take. That is

why at the outset I want to request the
Minister that in future when such repot ts
come, whether about  flood or drought, they
should really  present the conditions that

are prevailing there. I  do not want to go
into the details of the conditions prevailing
in Rajasthan because my friend, Mr.

Mirdha, has given a clear picture of the
conditions prevailing there. 1 do not agree
with him when he says that the situation has
not developed to that extent where
starvation deaths are taking place. Not only
the reports that come to me frem our sources,
but also statements of public workers from that
area clearly show that already starvation
deaths bave taken place. Evenmy friend,
Mr. Nahatta of the other House, who has
been to that area recently and who has given a
memorandum  to the Prime Minister of the
country, has clearly stated in his report that
people in these areas are living on grass and
roots. If people in certain areas are living
on grass and roots, will the Minister tell us
here that they are not dying of starvation or
that no starvation deaths are taking place ?
When the  situation is so  grave and really
starvation deaths are already taking place in
different parts of Rajasthan, we should not
mince matters, should not stand on prestige
nor tell others thai the situation has not
deteriorated to that ~ extent.

I am very sorry that up till now the Study
Team that was sent by the Planning
Commission has not reported to the
Government, as the report that has been
placed by the Minister shows. Conditions in
Rajasthan have been very acute for the last
four or five months. If you read the Delhi
press you will find a grim picture, which has
been depicted in different papers of Delhi, in
the last three or four months. Was it not the
duty of the Central Government to send
immediately a Study Team to that area to find
out what was the real situation ? Is it a fact
that because the Study Team has
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not reported up till now, the Governmentof
India has not been able to make upits mind
as to what extent it is goingto give assistance
to the Government ofRajasthan  ? Mr.
Mirdha has clearlystated here that the State
Governmentis  not in a position to give the
greensignal for opening up different
work.Why has Such a situation developed
?7We know it and even last time when
wediscussed the drought conditions in different
parts of the country, Rajasthan
alsofigured very prominently. My report

is  that some of the parts of Rajasthanhave

been the worst hit, as my friendsaid,
Jaisalmer and  Barmer. In Barmerdistrict
for continuously three seasonsthere has

been drought, except lastyear when there
was a little rain  there.In Jaisalmer district
there has been norain whatsoever for the
last six yearsand this year, according to my
report,there was not a  drop of rain there. |
amvery sorry to say that though the
StateGovernment was  realising that such
asituation was coming, at the proper timethey
did not take any effective step inorder to
render any assistance to thepeople of the
State, nor did they impressupon the
Government of India to cometo their
assistance. Only when  thesituation went
out of control, when reporscame to them
that people had startedtaking to grass and
roots, when they sawthat cattle were dying in
their thousandsbecause of lack of fodder and

drinkingwater,  they realised  the
dimensions ofthe problem and they
started reliefworks or asked the

Government of Indiato come to their
assistance. I am vrysorry to say that even
after twenty yearsof  independence, though
the RajasthanGovernment got so many
certificates fromthe  late Prime Minister of
the country,enough has not been done even
to tapthe resources of the  State.
Recentlythe exploratory tubewells
organisationfeund that in a vast area of
Rajasthanthere is  enough of subsoil  water.
Theybave dug sixty tube-wells in those
regions,but up till now they have not been able
toenergise them. Enough attention has
not been given by the Svaie Governmentto
have more tubewells, SO that
wheneverdifficulty  arose due to lack of rain,
theycould face the situation. So, I entirely
agree with my friend that the faminethat
has visited that State is absolutelyman-made.
Of course, as is natural forhim, he was not
prepared to blame theCongress  Government
there or at theCentre. 1 realise his
difficulty. But the
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moment he said that the grim situation that the
Rajasthan people and cattle are facing in that
State is man-made, he squarely put the blame
on the Government of India and the
Government of his own State for the
negligence they had shown because of which
the people and the cattle in that area are
suffering. Though Rajasthan, a large part of it,
is a desert, we know that it is also full of
resources. Even the Sindri Fertilisers had to
depend upon Rajasthan for their raw materials.
I am told that, even at this late stage, if the
Government of India will try to help this State,
they can exploit the resources and engage the
people of this State. 1 may remind the Minister
here that the policy of the Government of India
is not to create assets out of relief funds, but
most of the developmental works which the
British Government did in this country were
during famine. I know that the entire Calcutta-
Madras railway line was built when there was a
great famine in the last century. Most of the
canal system in Orissa and other places was
built by the East India Company or the Govern-
ment when there was a famine. Even an alien
Government, a foreign Government, which was
not interested in the development of the
country, took advantage of such a situation and
created some assets for the future, so that they
could meet any future emergency. Why not the
Government of India even at this late stage rise
to the occasion and take up some of the
important projects that were sanctioned or
proposed to be sanctioned in that State so that
they can give employment to the people ? There
are only two questions involved in fanjine and
drought conditions. All the States have suffered
under famine or drought either this year or that
year. Two years back my State, Orissa, was
affected very severely. Last year Bihar was the
worst sufferer; this year Rajasthan has started
suffering. We do not know, maybe next year
some other State may suffer. But shall we not
have a long-range programme for fighting this
menace that is always visiting this country,
because of lack of imagination and lack of
long-range programmes ? I want to remind the
Minister here that a few years hack the
Agriculture Ministry of the Government of
India wrote to all the State Governments that
they should locate their worst pockets which
may be visited by drought in different seasons,
so that we could have a long-range programme
to assist the State Governments in the different
projects, justto help them to
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face the future in a better way. But Ijam
sorry to say that those reports are ' still in
the lockers of the Planning  Commission

and of ihe Agriculture Ministry : for the last
eight or ten years, and nobody has tried to
open up those old reports. Many of the State
Governments located | tlie worst pockets of

their State, they also j gave their  projects,
but once there is a i good rain, the
Government of India ; sits  tight and

forgets that there might be a famine next year
or a drought condi- I tion in different parts
next year.

Mr. Vice-Chairman, therefore, I would
plead with the Government of India ] that
as far as Rajasthan is concerned i the
primary work for them now is to contact the
different Ministries, the | Defence, the
Railways, and so on, so that immediately they
start some of the work there  and by that not
only they create assets for that State and for
the country but  they give assistance in the
shape of employment. It is a border State,
and in this House we have often  discussed
that  because of lack of border roads our
position in  Rajasthan is  vulnerable from i
the Pakistan side. Why not all those plans
about construction of border roads that arc
lying in  the  cupboards of the Defence
Ministry be opened up and taking
advantage of the situation we construct
those roads so that on the one hand you
develop the State and you develop the
defence potential of the country and on the
other hand you also give employment to so

many people ? 1T know also that the
strategic  railway line from Jaisalmer to
Barmer is  still under the consideration of

Government. They have  approved it but
they have not decided yet to undertake it.  Is
it not the proper opportunity for them, as
the Britishers did, to open up that file,
sanction it and start constructing the
earthwork so that lakhs of people of
Rajasthan who are sturdy, who are
prepared to work, can work in that railway line
and also face the severe situation ? So why
not take advantage of the situation ? I
am very bappy that in the last year when
the condition in ~ Bihar was very acute, the
Government of Bihar, though it was a non-
Congress Government, had  the courage to
take  up so many tubewells, and 1 am told
that the number of tubewells that were sunk
during one year was much more than
what was done during the last twenty years.
Why not the Rajasthan Government and tl
e Government of India come to the rescue of
Rajasthan at this moment and tty to evolve a
plan so that they can exploit
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all the sub-soil water the tubewell organisation
has found, so that in future Rajasthan is not
destined to suffer as it is suffering now ? That
is why I would plead with the Minister tl at
immediately whatever is possible he should
do, but be should also contact the Irrigation
Minister who is by his side, the Defence
Minister who has so many programmes about
border roads, and the Railway Minister who
has that strategic railway line between
Jaisalmer and Barmer, so that they can
undertake those projects during this time so
that the famine-stricken people of those areas
can be assisted in the shape of employment. |
agree with my hon. friend that during famine
conditions two things are needed. Relief is
absolutely necessary, there is no doubt about
it, but the primary need of the people is to give
them subsidised food and employment. If you
can give them employment and subsidised
food, I think there is no necessity of spending
so much money on relief work. Nobody likes
that people should come like beggers and take
food in relief camps. We want every self-
respecting person to work hard and earn his
livelihood and go to the subsidised grain shop
where be can get his own food. Is it not
possible for the Government of India just now,
instead of spending so much money on relief
work—relief work can be taken care of by
non-official relief organisations if the proper
atmosphere is created— cannot they utilise the
money for all tl ose puposes which will create
assets which will create employment ? At the
same time I would request that they should
subsidise foodgrain shops in this State. My
information is that wheat is selling at 90 p. per
kg. in some of the areas even in the grain
shops.

AN HON. MEMBER : 99 p.

SHRT BANKA BEHARY DAS
It is something like 90 to 99 p. But is it not
possible for Government, as tbey have done
in some other cases, to subsidise the food so
that in the cheap grain shops people after
working in the evening can go there and get
their foodgtains at a very cheap rate ?

Mr. Vice-Chairman, I will not say more
about tlis because my timeislimited. 1 would
refer to my own State of Orissa. Orissa has
always suffered because we have not been
able to exploit the water potential in the State.
Hardly 14 per cent of the area in Orissa is
under irrigation as a result of which most of
the districts are  affected by  drought.
Because of



2457 Re Drought situation

[Shri Banka Behary Das]

rylone some areas have been devastated) but
some areas have been affected by drought also.
Two districts in Orissa are suffering under
drought conditions. Some members of the
Planning Commission went there, saw the
conditions, and have given their report. 1 hope,
to face the situation that is emerging in Orissa,
the Government of India will come to tl e
assistance of tne State Government liberally.
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madm for wEAR F T TmE W
IACE, W AEN WA A[AHTT ATCOAT
wEF v owE faoe e osEw 2
WA & AEUAT H ZHA T AL 20 FLH]
¥ gw o T A T A%, v ®
UHTEE] A W ZW ga%0 90 F1 9T
T WAT JZATT WA, AT EEIL
wTE A€ €, AT gH AT ST FT FHET
THAMH TEAT WEA Zar e wizars
garm A ® famaz sz w fF
99 & 9T w7 A9 FiA o Ao
w fgw s, Wz fEdr Ama v a
77 3
qATA  FaTAT WIATZ AT TIACATT HTAT
FqE A T AR KT IA AT F
AT W ATAT AE A AT
%7, THEGTT 0, FAYT H AF90 F 4
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[+ v ] Tt d, R qw A ol s awi
sk g ¥, ow PenEdy ardy g | O TE gwr d W@ e
A i ¥ dwe faet wAvorr am | (OOE § gw  foran &, awnw aww 0
wérit & wred At @A Fatwgw | 12715 FAT AW T F A oy §
g el e At dwd et | A, G Ao ot # ard
¥ o ® g fawarz v d ) weren, el WO RTE TrAdiy 4 T faeda §)
&aft e qudd sAx ¥ gvwar (00 W9 EH M0 I fAo W FI
ar e 3, A owr oq 2 frwy 8 A0 W an, g qer A oamr
FF S AT Mgman | WS sEEw ferar @, e
Faw w2 AER A 5 gw Sfgy  TWAT AT B TRATH T @
i o, 3fea ﬁm%mm!il%ﬁwr,wm HANHA T AW E
W arAEEAr ST 27 oy | (B IE AE & R A efrec aswad
o W@ AT vaE aada sty 10120 FT gl w9 e veE
Fza vl @rar wW AT At mErFay A% T FEL AT gt fr R far
g AF R faww aoeh ga | TS QO SrEATE WA,
swarT 8, W ga ke wre wmere g | AT @@ ar dmr qv, awa ds
R o §4 AT qrreren | WA S E R A Qe gew
quw wd A wiite Wl ¥ avqay | TN AA T oG I gy W
wr A AR F mA T A gy T6 ven fF o g fEmrar wrd
Frad dar | wiren, #ag amwars | G6 W@ AR AT Az fased d
T i T m,qwamﬁﬁmm’f,‘m‘ﬁ fr g ar Fdmrw & § @i
TN TEERF Pu qd wEw, #F Faw | AT AW FGWT TN W AT A
e wemig fr deed ot waway | A W O§ 2w faw A &
aafs weaT & Aat A 9w Al q@-ory | Al 1 AT TR A, o A
awi w0 drsr waffrfaer won A T8 G A, A sofaw aw off
g oty omdl A den # wwod g W1 FE FreRer AR, wie s
goF T oR A A mw Ay, g oo e S Er w faswrd it fe
T 05 w3 w8 W, gnmdigy | 9 WH R W A A ar
qrft &Y, gard WA w1 gww worn | T faeldl # g g fr s W
for wT A @Tr AR AE R Fon | (A AW T wR A el wowm
qeqg wEr g ! F ST ¢ gl SrEl AR & drEr

F AT et W wTEST #T FO, AFC-

72 TATHT WMYT ¥ A mrmr e A& fed gE ARl qw qwnaw w6
g e for aww gwmy b owadir | w ww, war ged ad 3§ wigar
AR AET FTAT Y M TT 42-45 | froww ofr fawfaar e, wwroo oard
gmT o drw w1 G471 @ e 9fy- | wwEar dw H @, w@iow Al owre-
fafecs s AT WA@Y SO § \ET | AR HwT § g, a9 Wi ORI AT qF
srrg 74 Far fv faw awr A anr i | e T ¥, UEEATM g ¥ A8
¥4, oAy, sroF §f A qed | e g g, Suwfee g e, frag
¥ fF aqa AT wga §4 G FTOAT | @F § W 9T T AT AGE AT FTIT
faert 73 &1 | wradTaT dueTREt AT | A A drer S 3@ )

A

aifﬁ A

EEE|
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wErEan, # sy AT wgw fF ag | qmw 2, e A 3 wge, g
a7 aw ford) ed v w2 w'mmwﬁ@ﬁﬁ AT TTHTL
HZIAT A Y AqM aFAl £ fF FET &7 FT W ST www & fod qar @
ATET QIR AT FANOT T AOA T AT | G, ST ¥t amq I § fad
T U FT ZqAdew AR WA 3T | T4 F qvw A0 @ AfEA 9 oW 3@ w@

aATHeR &1 Ffwma aEr far @ aw,
IEA GR AE AT T AFT | FET ATA]
¥ iw arawadi £, sfeareai 2, 06 aazEt
9T YA § A TEEA § F frowa
gt 2 1 WEEET, #A1 T OF F@IAT
A FEWUAEA 2 7 A0 wm et
§ ot s At zowaem aart § osAwo
Ffemd W 7 T AT T T,
e aF G H @7 1, AE A7 AT
WAy #1, 912 fow dAram g, g ar A
gt g fe oA At fom @ wrFr F 0w
WEW F AT 7N FI03 20T @9 FL A
T § Zgadal &1 AT E 1§ A
WA 6 AT ARTT IR TTARA
gt af & f o g« s Fr FaiEe
ag AE0 F¢ qwAr | e zaw
georafa  afza, faw am & g
AT & | q41 &7 FAT AFT &, qAAT AT
AT TET ¥, TE-OlET T FATE AT I
TegT-afE #1941 7 F fA7 gmr: gw
wga £ 7 Wifaw fosi o0 gd sy
AT | WUT WEEIT KT OF FOFT a9
TATE | U AT UWILE AT UF I 2
A FTAFE, A F AW A T F a5

FfF wams § 25 dradr #9 I 9%
| FATS AT @1 THET FTA 99 QI H o7
| SR wEAYEET, OF FHTF AT AT
AT AT TMEA TeHAA AF] FL AFAT I
garEa & 57 Far w=m a7, SO e
Fgmr fa @z yar w0 afvera
TAHA T3 KT ATGHIET AL @A

qErEE1, @ s # /A A9F AET
TEAr Jgar 0 4 fFoad gee faw
atw frdfam a F i am AT Ee
| a7 Fgr arm & fF aEF wF aarar w0d
AT FH F | FA AT FIH F¢ Agl
qT ! e H AEE a9 & awrd
TH AR A GEAREFM AL L AR
THFTE AR AT UF Am AT 8, uEene
| |TET @R Fifsdl ¥ wy & wAer &
arredar #< faslt waw & see-fagw
AT AAAFATAT T IART FE ATAG
TEt & Afe gawr ow w3 srafasm
& A ag 23§ Ffww ag 9z 7 Twwq
ff o< agt F3F T w7 FH AL 2
a1 U FHFTE ! ATAT GEA F
la?rwa‘ﬂnl TH THIF T 4EZ A1

g & Rt i & fam odft @@ | wed @ wei fF aue gaw A O
qEAT & | AT OF A1 a7 qr3r @ afew | wnw w<d @ I AgAT & w7 &, §n
AN HIT W AMA, WEEAT, T AAEC | TH T GG ASL FCA HAA F AT FC

9% FEAT ARAT § AIT AT F 39
it &1 afwaea F7a 9Ed g wits
T WAE SE AE A AT OF T Ay #E
qg  FEd A 4 fwan f& o9F www &
arAT AY, 09 faT W e A, g7 g
SN a4 5 gaer w0 2, Qi A,
T &N, FW OAEAT FOAT, AW OFLT |
FEE AT gAwr w@ 4v T gAwr gad
wiT 92 47 F5 gwear aear 9 21, HEer
655 R. 5.]68

AR AWM A E araRya At m fmw
| I |TE FIHT BN FE a0 | HAT FET
f& «r gz fag werdy s faatamga &
@Rl e olgeue & ot ¥ o9 gew
qft 1 T T 5T T F9 TART fAaar
| wgr & ar fe qar fFar sw 7 g
e frawr ¥ @EEE A1 AFAAE A
| T E AT IR R, AT
Az ga g faam ¥ afasrd § 4w
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[ 777 dra7 ]

21 # fF T WA A A ® oA Al
WA AT T AW TEA FAE g

% Al 1w 74 fn A o0 Az
ZNA AEIT FT FfERaA g, 0w

faam & e fram w1 FrafEzaaa 2
i wfzarf & oww foww femdae,

| RAJYA SABHA ]

oAt frant 17 vy fam, A Aamy,

4l fear 57 &% 72 {4 a1t o7 a=% &1
T AT, gz AT ArAT F AT AW
=R zaE Tt it faade Jfe oz
A A favdl w1 oad @1 aen
i 727 % 424 A@d W1 42 24 7
IAFT FAT AT 7 A7 A
F oA Rz, S afes 2, gae gea
ars 21 ( Tane bll rings, ) s, q
NZAT ATEAT 941 WeEiEa 7 f% ¥ wAa e
T dra w iy o fewa ffash o =

fafadt sn7 wrew fafasdt & fafaeai &7 |

i Rz 91w famm v W 3Ew

7% %, %1% afgfy &3r 3, ¥ Wit =
o =Ty omar 2 Y W% T e

FAAFTI 7 AT FA=re 1 a1 far a0
Hifs FT A0 ¢, TR FEAT A4 2 79
FE AWETT AT T F TEAEA FA F
AT WHT AT A A | WEIEAT,
¥ gzm g v feafa 1 77 fzai as
aatsa 74 Ty w1 A

REEAT, W OATTA Z FEAT A fF
UF G2 ARG & A7 A1 A1 T I
TAME § WL AT &1 A TEi #1OZM
wwea & fegaa & oaw & oaw o5 w02
w00 F1 § ORI 250 %o § ¥ w1E
AT AL EWT 1 AL 5 FET 9 F Ay
9 F1 qATE gE A1 N FET 59T AT
AFTEAT ZW AL 2 @t 1 qz &A1 frarae
27 o fagraa w1 feaq ax fear?

a7 TA gAl, w=t F37 fog werd §
Fz1 % Fo AW sife=m 59w, saeam
FWT AT AT | GF AV AT &, A WAl
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arel & wEy AW avar § v swaaE
WTE A AP AT FT F ATAT TETH
ar i fea a7z & fas 379 4 &9 T
e wfzA fvR § 7 AT ¥ IR
qYq e A FT TA G AT [wAAT @i
ATIIT A AZ AATIT AT AT G2 7 79 7
3T 9z A% AifaT 21w 2 fw s Ey
HRA AT TG T AL AT AT WA
g% NITAE & | 92 977 A1 & % 33

dr T 5 A § aa, 9z oan

gadramz s AfFq 9 aTEmZ T
fzza d 1965%0 FTAEF IR
I TT AT AT G AT A AT G0 AT
QU § FAZ Z1 %7 & T4 qrfFera
ATAT T27 1

ot o7 oz Wit g A ae &
EICEE T

-

ofi wE AAT ;AT AT T FTF A

Zii, WA S AT AR 797 ;40
AT |

ot geae fag Werdt . g Az i

HY wm Sme : IH HIAT &1 & AE
1 fe 799 feadr a=wt 2, TAE0
§ ad amam afew ow T awar =

Ay, wEEAT | O AT B OF EZAT
A amAET F1 TIvaE & frme §

Cazroms 2 AaEr #T o Mg R UE

gt o 4rdr frer adY dn, wr
AT TAET FIAT, TAW OF AHT AT FIT
AEl #, Z¥ T T99 1 AL AT AAH
FTAT 77 TA-FMA § foow 2, 7= 97
g AEaTi Avar § foes gmAT wrow
e  WTIAT ATFE &, A1 TH RFATE A ¥
TRATR farman fafRa ¢ oefag
f& =zt 7 ¥ wafor v Az g9
wrr o fufmzd & fRa, am T smtor
Ffam 250 30 o 37 3T T AT
= w21 (R 50 T @@ FHE A
F@E A W aE TR A fF o

e @ a% 2a 2 3aw ad awEAl
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TEAT | 2UY # A4 A% AT T AT
& W @1 # wvEm goa a0 A
famr g, 7z v 2 fe wrwr aw
qEA | F1T WEEAl,  TEE 9z UF
qrEAT TIA THC A | AT T A A
ng ofrm faar aan ar, @2 § wras
WERA A 70 % A7 7 F aa¥ w1 fawr
FIATE TAG1 A AW A1 fawre w21 #9907 1
dre a1 fawe 8 o o zaw
TZ T AT A a7 frm A fia
HIG WiE F AT AGT q99% &1 A HAY
A AFAT H 97 AT 0 aftaET ad
fear o1 wwar 7 # AwE qwAr A
g, wErewm, & @ et o oA wrd
T oA AR § o oafE 2, #1% Aedr
2 # afafa 2, st o faame a7 013
3373"?%‘7?“'4 FEAT q‘-:wr;—‘* | ( Time bell
Tings.) WEEAT, § I 0T T FYT A
TET |

Y TN ¢ FfAg, AEE |

off 9% fi@T : T fWeE &1 ang
=T fzar g

ot TrwATeEm ¢ FifEd, s Ze
Ty A

ot %% f@T : WEEgr, oA ZeET 6
ZHE AT AR AEAT TIO) F A
e A 5 A fer i ¢
for e 2 f A e @ weew &, o
A AT AT B, TR FAFTT FTA FI
AT TH ATHTT A AX AT Z ) TH ALFT A
FAw  FEET sfawital & fee
T FTATHAT S | FHT A oy
forz aray @7 77 & (97 77 o 797
afes nrwea 7 oo @ & drer 2
qTT TART  FAETT FTA FT 9rer of
sar fear qar Far a1 § aumar 7 A
41 {7 7AA FTA L EWI, I v
w1 aIAa 7§79 AT A Andr ) AfEe
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RENTTN, T2 A1 AT FI9 TAT AEATACATE
7 3fm zgmrg ) gk fax g7 fa
€T ST § AATH TEMAT TASEATR AATH
w11 A RAR E, A2 OF T AT I
¢ fwmg @ awem w1 7w fAwmEr o
AFAT & | aMfETEIT A fawiam qw
Fadfwer A1 e a0 Foaw S
e ax &1 W€ 0ET M 2 A
FEA AZT 73T 21 AFAT | A q7ET 197
TAF AFAN F OHAL AT W =qEEAT A1
FA AT A7 A FIT AT AT FHT A
9 FT A1 qfEw AT I AT AT AT
TN ZA 74 F AR W FAC @ A1
AATT 2 FF94 £ 1 (AT At 251
I T AT FOT OVIA AT | AT TAT F@
¥ oqTmar 0 AHY AT &7 A4TE 0F a9
qT AT 2 TAE gar fmr gew ez
I & "4 ZATI §A9E g1 Aar 2 )
FTIX qZ A £ A AW F AA W 0o
A1 FIE HUAE, 381 FAT K
FUT THT A O[EF 97 AT E0E TR
ZAT A TAT A4 F14TH A AT AT 45
FIZ TUAT AMAT AT AFT F ATH H
FMHT A1 ZAT7 wrAAE wA g bz
dErdl Az wama 2 g afas e
T OTAEATE . . .

ot geav fag wardt (Troeam )« wA
T F71, TIF AT TAT |

it TIEATOAY ¢ AT AREA "
| o s A fear md R AT

wY Wz W@ F 9AT WP E 47
TAAPATT  FATA &7 ATHAAT F91 AZ1 AT |
=% @7 o g FEm oA
arr zare fgu Awzey A A d) “teE
i srarfe A weEw v 2w Ga
gar A § sty A g 2 mEr
ar dT Uw OAT FIEWIWE AT FArE
fam#1 =57 a7 w1 afem7 20 3z 579
T TAEAN Y, AR ALT 49, A7 AN A
GT THZ3T T AT TANN THEAT FIF I
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[T ¥z wra7]
firera Aafaeam & araq # fifmr 571
afra ag aeere oF Afmard w77 350
# qawd &, ag A1 FAX ATA FAreaty
¥ grea & fav wf & o = w1 A
Zrar & f5 wrer geRe fag sierd a4
AT OF ST wedTd &1 9 9% iy
TEE ¢ | § TE ATAT ANH=3 & 309 &
ar T ¥ A0g §

ot gRe fog wardt: dvEr s
3 FTA |
AT F@e : gEO qTE 99 Tl

qf =T & q97 T F FEIT AT & IAF
foa ag dare 787 1 wEmmn, & o
¥ M FAT T A AT T A faew
TATATH FATA ATAAT THTTH 2 | qriear-
A= F1 o7 difaw, ame @ fowe
I FY A7 gweT @Y, ofEw § qmy
QT F AT GLHET AT FT 37 SAMfor,

gra a6t 7 foma fpaeed, oo .

ar g faar a3 a3 ww¢ W@ E 0%
afFaT o1 9% 9% 39 aifesrs o F9
FE AT, A 10,000 To FT FHIHT
qmrzard | 7z fFavamocdmrd
AT F ATH T, TAAA GATRT L . .

THE DEPUTY CHAIRMAN : Now
you must wind up.

=Y /7% T AFET F99T §F AW T
waEml, # g g f& wer-faam e
U d & fd 1 29 @ g g 99 94 77,
AT A F

WA W W AZ AT FEAT AGAT AR Fy
qRT FTA G F ANF A AR W E, A
JUFT FAIT A GET F §, A IHHT,
FIAET AT w1 &, amwaﬁra
T ATETT F1 | AT O FT T30
W A faT o oo T qrEa
w dgud A il E T{"
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@IE, o IH TAAT FTACATE A TH G
FIE FA I7 TFAT &, T FA7 TLFCH
awer w2 s & fe 2w 2 an dw wamt
qifedt #t g FT w2 fF oag aet
FEH agIRe e Al 7y ¢ R o
qrer fefy w3 & w7 0 9o o 3w
HAT ET AT |

wgragT, A ®§ § {6 oA =vaa g
fF 7z |18 GRS FF FA FTUF
afwr 2 fr &=ig awe H 43 dmr
a5 T w41t i d=e | A
F1 ArET AT &, TIE 9F UTEITT H &
ATy WEMTS A gT, 918 98 A9 92 A
F7 AT HEr AT AIIT 1 ST AL qATSH
FETA AL AT AZ IAT ZH AW A A0
fr WAt wEEd ol F7 29 ¢ 98 ®7 FHT
AFY ER0, AT TIATX A EHAT FAT
IIfe7 a7 ZqqAT GEA FT | FT 98
quaT AT T AT ATTRT FedoT B, IAT-
aifreg 2 fF ag awar 348 dar &%\
gIT FAT FEAA TH AAT W, T BIE
g4z 1 A fawe w1t #71 o 7
FANE g, AT RIS TRA@ AT fawe
FIEH w0 AT 2, ATT ATEX YA
T TFT qGT F WA, FEZ ATTRY
FaFTT T, THT ATTF qET P TG
FT9 & O & & fAa | F o Ay
§ g3 oar A =d W oam & fAo
Aqre  FNIT HME ATT IART ATH FT AT
Tz AT et arg By Ffew o
faamr sitr faer & a2 a7 Agat & e
F TATE W AT TIT | T AT TEH
arEa H1EfEaT o § U FETEE &
T T qF T § AR @ A6
TST 7 WeA TEA | wErEan, § ooy fadaw
mrr a1 wrE oar oy fawr, #W
FTE OHT T 990, {F 5 arEe T8
g‘tm ot 3EFr gam ¥ fad wed adr
ST AT, afFrelt sy @), el
QT HEl T 9T &1 @4 A1 oar &
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TR0 F, I T HAT AR ETA R GT ARG AT w7 Aa¥  F oaw w24,
A% qw gy Twam AT A AT A A F @ 5 39 F w09 W
YT AT FEA AN ART AT ATH AT AT F TET.F AT AT g AR
AT TLHFTHF FATA TN TERE ) K 20,000 FUT ¥980 &9 5% 6000
PR g & A9 FEar 5 vy A wdE v fRei ¥ & A & ST 15000
ATV 99 WA A FAA R OF AWM | FE TAT HgEAl, S AR AT
ATT AIAAT E | ZH ATHIT FHEAT 7 GHH | 4F1 90 A7 UHoHEoHlo F wifade
FT TN OF WAL AHEN WA AT W G AT AwT AW A TR sAeaT § 2 &
wal fFogw 7w & f@g sfaea o=fw m=ha de @ & A7 &0 o
TN ISA A | !arm'r'r-;mgu AT H GO T qE

‘g R fr dE W IE oA aiE EW
“W{ﬁa TR | T g
Frafw & 1 W Av agi oA WA

ot aregor e (fazme) -
WArRAT, § & AT UFAT H ST AT AT
ME wT Y E Ay dwEl Aam w7 @ E a ! A
Fte ThT m BT A6 At aEAdfer | ng:jm%' ﬂ;m?
g, IAF AT 97 A1 LA A@ E i -
aite @ e mﬁmﬁmmglm_“mm“?‘_“..m
gfex g &1 3w a1 2T | i ?ﬁmq{tﬁmmﬁgﬁ
) Toe TR W ETFT ATE §1 ¥AT £7F A 4,
WAL, THAMITH ARA A T GG | sy A7 FoAven 39 @A G| q@ w0
& arsfaar a1 A1 faert @ gETR | swdw g, e waw §, awwan A
Wmmrw%,ﬁtﬂmm-r’mqﬁmntw@ AAFTIFI
qat ¥, T Ay SN, TR | ey ) g a A A o
7 A ot T & o g9 8 | | 9w fgmee § s v, fae
afea 75l & v FE AT A A | A i e o g @ A
fa adff ox G wvmTaTA 0B NI | Fraf) §) owh F g o 34
T AT AT FAT FE AL AT M4AT | dwe § oA wwardTd W Ty faEe
o) Wz G mEE e agg @ | 0 W W fE AR Smha o
A H Aiz a3 A | wma Fayawy | @ ¥ AT AwE dw ww e
e 39 TrEt T mqqmm&a_}ﬂﬂmai #T T IO.ISWTW‘FI

M fw Al A T A maq oA g | EA AW E ) w0T e, &
e wgh e oA | g7 Wi, wﬁmg!“ﬁ"ﬁ “‘?"ﬁg’“"’{! AT T AR
¥, oadll frr & wfi veewa § s TwFTIES ¥ fgar? et we o
dre # owf we w3w F ooh oad 00

mafla Wz T & afwar s wieer § | ave agy g s (s s W)
wFT Wi FE AT g, e reAr wewEi W |

WATR | o WA T TR AT e g IS ——
qEreTs w1 wwm wg fen arar 2 s mﬂ%ﬁ{ﬁ!'ﬁr‘wﬁ%l Stwvr e §
f ot &7 s 30 %7 faor ana armwmimazﬁ%‘r '
) mawar wfa e freear g o .
Hgramg § | TewEw A v g § S OwArCWw : WA F Al @ &
Fuz &1 ara il e AAT v st WA A AT AL TWE |
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oft Anataw T e T A w
o F

ot arager wow ¢ G A srlaT
g St T wAver frr, wwfan § oA E
7 Y ATT FLAT AEATZ | AET T IAH
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dAE TIRT GTATTATE ) 19

1968 &1

oo F qmwa gz faar st a4t
TRTET 200 wOr SaAr Fw fen s

d@irrw AT Fram A D vl e

5 AT AT AAAT AT TETE | AGT H
At & wa T F e ) i  r 3
Zrat § gawd =T A 0, THh e A
7=t wrg A vE 9% A AT Aae qw faar
o fagre wq@ F faers avad arEt
1A AT A FiA & i 39f aw
A geadir dwwar & fazz & e
¥ Alv oA foa & gdem gar gzl
SRR AR S R ol G LR
i zE E 0 Am W) uw WA T2T §
A7 7 q@T F ZrE A e ®
AT A AT AT Aw G AE FE R
209% F FEHTF U FADTH 10,555
gt § faaell & wf Al w3 B owdw
1967 % w7 f ggr or dfaz ) 797
4, AFFT 6 " 7w A, vaq fawea
1967 % 13168 TAT # faadt 41 1
&= awadir g 0 fEe H 0 1800
IO & UA AAMF AZ 9T ;AT A
Fewe ), W 999 1967 % frmeaw
1967 A% 1500 7 @1z 77 1 for
WTAG AN HOEIL A AT Gy
AT W AAA,  WE AW IHA wATAT
garfy affr 1 79w e wdaw
FET AT | T A | A B A5
AT AT ATHRTE A 20 FNT FO AT
A FATHZ AW FH L D W% T
TTFIT A A7 A%eT F1 AE G| AT FL
fern &« wRer &1 @owe At oA &

AFATE F HAGE |
Arofaez qar ot forg wwrr g @ oo |
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A7 ol § A7 ag A &1 9T AEH
AT RAT A7 A IAR A AR A
A ool & o A WA ) W
AT wYwTT T ATy Ay "wAd) & Ad
g1 w7 gt 20 a1 25 faA aw yEr
AT aF TAR A AT e wATE
IF 7T A A F AT I9F A% A
A & w7 AT E 0 AT O qTFL
T q A AT BT AFIA T A TN
GLEG I

ST AT ZW EWON F fAv SRy
A1 Wi 2, SrarEeT &1 AT F, FIeare-
AT #1177 femEmA A A
g A1 WA B 1T EF AN AT IATT
& @ oA I3 g, AT gwiA wrE
q9q T A &2 & wAEd £
BM WA § WO ST TATT 7 A I
ATE | AW AT ZEAT HATA E | FET 9T
wa bt & wavia g &, = A=
F grua g F, ATarT ary wnA
¥ £, vz wefte wmeia wor &
ar A FEr ardl frewrz dm & A ar )
AT & FAL W S T 3 A4 Ar A
AN TIARATT H SO B AT AT, AT
veE ¥ difsm & awz avF 1w
FT AHAT FT TF g, WIT TH ATHIT T
Fri w21 feaard 7di 3 &0 e
Zima az 2 fx A &1 fF & o o d
5% fomar & A% ol F Ao orseaer
FAn 30 HT FLARMATE ) AT AE
WE TTEATT A OGET TIIATE | AT
F qeqe ArT v qA A7 foafw A 8, @
FE WAL A AeAr & 0 AT ¥ 3@
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SHR1 KRISHAN KANT (Haryana;
Madam Deputy Chairman, this double
phenomenon of excess of water on the one.
side and thirsty human beings and thirsty lands
on the other, this is a re-scurring phenomenon
in this country which we discuss in this House
every day. We find floods and inundation of
land on the one sid;.- and thirsty human beings
yearning for water on the other. These two
phenomena we must analyse and then try to
solve the whole situation. Of course floods
have two sides of the coin while drought has
only one side. Drought is a much more serious
problem than floods because it creates
excruciating hunger among the people, which
is much more terrible than even the the worst
human disease. It adversely affects- the human
brain, the human mind and the human body.
Of course floods have a ravaging effect
because they destroy the standing crops, but
they have one good thing also. After the floods
disappear, in those areas we have better crops.
This phenomenon we see everywhere, whether
it is Orissa or it is Bengal or it is Delhi. We
know that the 1964 floods in Delhi were
ravaging but after the floods disappeared there
were good crops. The same thing we find in
Bengal and Orissa. But drought has got only
one side and that is human misery, human
agony and human hunger, which needs to be
tackled on a firmer basis by having much
better planning. But the way we try to solve
this problem shows that planning as  lacking
in this country. These two
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problems are facing the same fate as our
planning in this country is facing. Drought has
to be tackled as a much more serious problem.
Madam Deputy Chairman, I am sorry to say
that this problem has not been tackled at the
national level with all the seriousness and
attention that it deserves. Drought and floods
have this difference : Floods take place in
certain river valleys where some rivers flow
but drought is such a calamity that can
overtake any part of the country, whether
there is heavy rainfall or little rainfall. Even a
State like Bihar, which has good rainfall
otherwise, had to face famine and drought last
year. Bengal which has heavy rainfall had to
face famine in 1943. Even Andhra Pradesh
which is generally a good granary of rice and
other foodgrains had less of rainfall this year
in August but the position improved later in
September. In Madras there is inadequate
rainfall and there is scarcity of water if the
mansoon fails. So, this is a problem which is
an all-India problem while floods is a local
problem where certain rivers flow. So, this
drought problem needs to be looked into with
much more seriousness.

Madam, we have Flood Control Boards, we
have flood control plans. But I am sorry to say
that in this country up till now we have no all-
India drought control plan. Madam, in the
19th century India was a history of recurring
famines and droughts and after this a Famine
Commission was formed which went into the
causes of recurring famines in the different
parts of the country. That Commission gave a
very good report which was implemented.
Madam Deputy Chairman, is it not time that
the Government of India should appoint an
All-India Drought Commission or a National
Drought Commission which should go into
the problems of various areas where scarcity
occurs because of so many factors ? For
example in Rajasthan, Haryana and other
places recurring droughts arc there and there is
scarcity of water. So, Madam, a Drought
Commission must be formed which should go
into all these things and evolve a
comprehensive plan on the basis of which the
Government of India and the States must
function. But, Madam Deputy Chairman, my
feeling is that the Government is tinkering
with the problem. According to the statement
of the Government of India, all the districts in
Andhra Pradesh were originally affected but
the situation later improved, 5 districts of
Bihar are affected, 2 districts of Gujarat
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are affected, 4 districts of Haryana arc
affected, parts of 16 districts of Mysore were
originally affected but the October rains have
saved the situation, 4 districts of Orissa are
affected, 5 districts of Rajasthan, a border
area, have been affected. Eight districts of UP
are affected and some parts of Bengal are also
affected. So I want to bring to the notice of the
House that it is a national problem which
needs to be looked into very seriously. The
Government of India's statement as laid on the
floor of the House only shows that they have
been tinkering with this problem with some
flimsy schemes which they send to the States
and which cannot be implemented and thus
they are postponed. The story of how the
drought situation is being tackled is a very
sorry one. | say this from the statement laid on
the Table of the Lok Sabha  which says

"The draft outline of Fourth Five Year
Plan made a provision of Rs. 40 crores for
surveys and pilot programmes which would
suggest the direction of action necessary for
tackling the problem of chronically drought
affected areas."

What happened later on ? They themselves
say :

"At a later stage this amount was
reduced to Rs. 10 crores."

You know where human misery is there,
food scarcity is there, men die because of lack
of water and food. The lands get parched. The
sum provided in the Draft Fourth Plan was
reduced to Rs. 10 crores but later on a sum of
Rs. 50 lakhs has been provided in the Budget
for 1968-69. Is this the way to tackle drought
a problem which is recurring ? It is a shamj
that we cannot produce our food and still this
problem of drought is not put on a war footing
as we are going to put the flood problem.
There is no all-India survey to tackle the
problem. Some schemes are sent to the States,
some survey is done. They say that the
maximum they have done. They say :

"Hue to paucity of funds, it was decided
to make a beginning by taking up pilot
projects covering an area not larger than an
average district, in the 'hard core' of the
chronieally drought affected areas in the
States of Andhra, Mysore, Madras. Gujarat
and Mabharashtra."

[ RAJYA SABHA] ]

in the country 2482

There is no Rajasthan or Haryana” Is this
the way to tackle the drought situation, a
problem which is recurring again and again ?
We know that rains are unpredictable. You
can control floods, but rains you cannot
control. It has been estimated by some official
that if there is lack of 1" of rain, there will be a
loss of Rs. g crores worth of grains and we
have not been able to give that much attention
toil.

SHRI LOKANATH MISRA
(Orissa) : Is that the Planning Gommis-
sion's calculation ?

SHRI KRISHAN KANT : This was of
some official. In the statement they  say
nothing. They say :

"A special cell to study the drought
affected areas of the States has also been
set up in the Central Water and Power
Commission."

A cell is created for a problem which is
recurring for centuries of years in this country
and which cannot be solved easily. This needs
to be tackled with full authority and with full
strength.

Now I would refer to my sad State of
Haryana. This report says something about it
but I have some report from the Haryana
Government which shows that out of a total
cultivated area of 56,75,330 acres, the area
which is affected by drought is 28,92,384
acres. It means 50 per cent of the cultivated
area is affected by drought and 4 districts are
affected by it. The value of the loss is
estimated at Rs. 127 crores. The Government
of Haryana is trying to do its best. It made an
estimate as to what should be done and how
much money is required for relief works and
for giving water to tin people and fodder to the
cattle. Thsy estimated that one crore of rupees
would be required but they do not have money.
They have provided for Rs. 38-49 lakhs for
these works and something is being done but
we need money. This is a small backward
State. Till now no study team from the Centre
has gone to-Haryana to study the effects of
drought and to give some assistance. Haryana
suffered earlier by floods and now it is
suffering from drought. So scarcity is there. It
was a backward area when it separated from
Punjab and we demanded a subsidy of Rs. 10
crores to be given but till now, because we
have not made any noise. nothing has been
given. If  Kerala makes noiee, the
Government
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of India will give something but because we
are gentle people in Haryana and we do not
start satyagrahas or march to the PM's house,
nothing is given. I do not know whether it is
correct. The Statement has given that out of
82 lakh acres about 29 « 5 acres are affected
but on the other hand 82 lakh acres are not in
the whole State and out of the districts
affected, 29 lakh acres are affected. So even
in the way it is presented it is put at the
minimum. [ would ask the Government
whether any assistance has been given and if
so, what help has been given to the Haryana
Government and the people of Haryana to
really tackle the problem. I would appeal that
at least Rs. 50 or Rs. 60 lakhs must be given
to the Haryana Government to tide over this
problem of drought in this country. I would
request that this should be done immediately
so that we can solve the problem of the poor
people of a State which gives very good
cattle. If the cattle die there, as Haryana is not
industrialised and it is mainly agricultural,
there will be difficulty. The State can give
very good food. It can be prosperous and can
give food to the whole country as Punjab has
given but their main demand is that they
should be given some money. They need
water. There were a number of schemes like
th? Kishau dam. May I know if they will put
some pressure on the Finance Ministry to
give some money for the Kishau darn ? The
Sahabinadi dam was accepted in the Lok
Sabha but til' now it is not implemented. In
order to savo the cattle wealth of Haryana, in
order to make Haryana a. very good granary
for the whole country, it is necessary that
special attention should be paid and it should
not be lost sight of because it is a small State.
This is all that I wanted 60 say about
Haryana.

In the end may I appeal to the Food
Minister that it is time, as I said earlier, that
an All-India Drought Commission is formed
which should survey the problem seriously in
the different States so that it can really give a
good report which can be fully implemented
in this country but before you do that, we
have to take some short-term measures. You
must provide underground water and surplus
water by diversion or by even control
bunding. Secondly about roadworks, it h a
good thing to have them but side by side, it
would be better if electricity is provided
along with water so that small industries can
grow which can solve the problem of the
people permanently rather than tinker with
the problem by phrrt-term measures.
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A small electricity provision and water
provision are essential, which need to be

tackled  immediately. Thank you.
4P.M.
SHRI  SITARAM JAIPURIA

(Uttar Pradesh) Madam Deputy Chair
man, when the previous speakers were
speaking on this subject of national
calamity, it was painfully observed that
certain  light hearted Members i1 1
can use the expression with humility to
them v\ere probably taking it a little
lightly. When the Congress Members
were speaking, some of the Opposition
were jeering at them, and when the
Opposition spoke, most of the Members
in the Congress Benches not only repeated
the same process but probably with
greater vengeance. It was only when,
we found Shri Chandra Shekhar spoke,
the. Congress Members were stunned,
and the Oposition felt that their views
were being expressed to a great extent.
I would most humbly submit that problems
of this nature, they do not apply to any
single political party, nor to any individual
State, but they are problems of the entire
country, and unless and until the entire
country is kept in view and associated
with this grim situation and find a
solution for it, I doubt very much that a
problem of this magnitude can be tackled
in this manner. I was also a little pained
when I found that some of my friends here
were displaying a sense of special patriotism
when they displayed that
giving relief to the distressed was only the
monopoly of a few khans' representatives or
workers' well-wishers or persons who were
less privileged than their few counterparts. I
am afraid facts speak otherwise. If you go to
any of these famine and drought-stricken
Areas, and if any one of you have visited
them, I can say without any fear of
contradiction that in most of these places
voluntary organisations are doing the work
more successfully compared to any
Governmental organisation or, if I may
submit, even to a political organisation if any.
You would not have forgotten the year 1943,
when there was the famous famine in Bengal.
I was a student at that time and I used to read
newspapers. And 1 read in the papers that
they were completely man-made famine
conditions. I also agreed with that assessment
at that particular time, and even today I would
think that the prevailing drought conditions
are also man-made. Even with regard to a
small part of the country— I refer to Bengal
in relation to the whole country—it  was
considered then to be a
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And now, after full twenty years of
independence, even now the conditions are
such; whether we call them drought condition
or badly drought-stricken condition, or famine
condition or badly famine-stricken condition—
the degrees may differ from place to place—
the fact remains that we are still living in an
era where the conditions are full of famine and
things like that. But curiously enough, today
the blame is thrown on God Almighty. No
doubt I do have faith in God Almighty. I also
realise that God Almighty is all powerful. He
is capable of showering blessings and is
equally capable of taking the blame on
Himself. But let us not forget the old saying
that Heaven help those who help themselves. Is
it a fact, are we all satisfied, sitting in this
House, whichever party we may belong to, and
whichever Government is in power in
whichever State, or in the Centre, that all that
we possibly could do, we have done in this
regard ? I am not sure we have not done it. If
we are true to our conscience and if we search
for an answer within our own hearts, we are
sure to get the reply, "No, we have not done
all we should have done."

[THE VICE CHAIRMAN (Shri Ram Niwas
Mirdha) in the Chair]

In the Statement that has been placed before
the House, Mr. Vice-Chairman you will find
that on page 8 it has been said that while even
in Punjab the drought was there, but because
of the assured irrigation the effect is not going
to be heavy. May I ask in all humility, if that
be the case, if assured irrigation can reduce the
arena of the drought, what it was that held up
the Government of India not to provide these
irrigation facilities all over the country ? Plans
are made keeping everything in mind. Nature's
favourable response may not be forthcoming
in any particular month or in any particular
year or even in a particular decade; and
knowing that fully well, should we not have
acted to the extent human ingenuity could go ?
I can realise and appreciate that in the first few
years of our planning period we might not
have been able to plan the programmes
successfully and beneficially wherever such
programmes were required to the extent—as
we would wish them to be. But after some
time at least we must be ablf to see that the
experience of the past Is taken advantage of.
Now have we given that cushion in our plans
to assure that, wherever the floods occur or
wherever
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famines come wup, a certain minimum
arrangements is assured to take care of them,
so that a situation of this type do not occur
time and time again ? Here again, Mr. Vice-
Chairman, what do we find from the different
statements placed in Parliament or before the
public from time to time. Whenever any new
step or any particular programme is placed
before the public, very high hopes are raised in
the minds of the public by the sponsorers of
the programmes but ultimately, when the time
allowed for their implementation comes to an
end, we always find excuses for their non-
implementation and blame one person or the
other, one party or the other, or even blame
God as and when such a course suits. I would
most humbly submit that, while political
individuals may indulge in luxuries of this
type, from time to time for the sake of some
personal name or personal gain—which they
would know better—so far as the Government
is concerned, the Government has got to place
before the public and the Parliament only such
of the statements, such of the figures, such of
the plans and designs which they are pretty
sure to achieve. And if the Government is not
able to achieve the plans— may not be able
once or twice or even three times—then I
would most humbly submit that the
Government has got to realise that there is
something wrong with their planning, that
there is something positively defective which
needs to be seen in retrospective, it needs to be
seen as to where the mistake lies. I do hope the
Government will look into this objectively.
And the. future plans, let them not be over-
optimistic ones let them not be catchy ones.
Let them be those where the people would say
that our plans arc good and useful. But let the
plan be of a nature which will be practical to
be implemented. I have in mind when I make
this statement, Mr. Vice-Chairman, the
condition of Bihar. In Bihar, if I remember, it
was said earlier that there will be tubewells
and electricity all over. And if these tubewells
and this electricity had been made available as
promised, there would be plenty of water and
plenty of electricity , and no difficulty. But
today Bihar again, a large part of it, is facing
drought conditions. Why is it so ? It is because
all those promises that were made and the
plans that were proposed to be implemented
could not be kspt.

Talking about Rajasthan, many of my
friends have narrated the pitiable condition
Rajasthan is in. In fact, this
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drought in Rajasthan, in certain districts, has
been going on for the last two or three years.
But the new dimension that it has acquired
in this year has added to the problem and has
focussed public attention all over the country to
a very great extent. Why should it have
happened, why should it not have happened,
is a matter of opinion. Here also I am
constrained to  say that in many States the
figures by the State Governments and by the
Central Government do not tally entirely.
In the matter of Rajasthan, in the statement
that had been placed before this House it
has been said on page 17 that the Rajasthan
Government is still  assessing the effect of
the  famine  conditions in many districts,
surprising  indeed. May 1 avk the
Government through you, Sir, if, in spite of
these disturbing conditions, which have been
lasting for such a long time, even now, the
assessment is still going on and they have not
been able to give the figures to the
Government  of India? Of course they must
have beenable to assess it because their
public statements do indicate that they
know where the calamity is, they know
which areas are such where relief is needed
and I know that the Chief Minister himself has
been going from city to city to collect aid,
charity  and assistance to  relieve distress
in the drought-stricken  areas. But it is not
convenient either for the State Government
or the Central Government to disclose
those assessments. A situation in which
about 16 lakh milch-cows and 41 lakh other
cattle have gone out of Rajasthan I thinkis a
situation which will not only be an
immediate problem for the State but it is a
problem which will take 20 to 30 years,
perhaps even  a generation, to be remedied.
I know in many places cows have been sold
for Rs. 2 to 3—mnot that this was their
price—knowing fully well that at this price
they will be able to get rid of them because
they are not able otherwise to feed them. If
that be the condition, when we are short of
milk all over, when milk colonies have been
constructed in many  important cities which
are not in fact able to cater to the
requirements of  milk in the big
metropolitan cities why could not the
Government machinery have moved in such a
way that these cows could have been
prevented from dying ?  They could have
been broughi over to these places where
shortage oi milk continues to exist. Not
only that; Mr. Vice-Chairman, I am
told thai there have been instances like in
Kolaya in Bikaner District where there is ai
important  deity and a shrine where 2;
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persons have died of starvation, because they
were not given theii wages while they were
employed in the relief works. This is a very
important point which has to be enquired
into. Nevertheless the fact remains that
unless and until the Government is in a
position to take such steps which are
necessary for preventing such occurrences
which may happen in any country anywhere
in the world, I think no amount of relief
measures is  going to be of much help.

Here again the question is, what are the
long-term measures and what are the
immediate measures because both will have
to be given due importance. I would say
here, Mr. Vice-Chairman, that the conditions
in the States differ from one State to another
and bearing this in mind the States will have
to be given what is most amply suited to each
State. Take Andhra Pradesh for instance.
Some of our friends in Parliament here had
mentioned earlier on 30th August 1968 about
the acute drought conditions and later on
about the cyclone. Now these things may not
be visualised to the fullest extent but
certainly to a certain extent it can be seen
what the conditions are and what the
conditions are going to be. In Orissa for
instance in 1965-66 six to eight districts were
drought-stricken.

SHRI BRAHMANANDA  PANDA
(Orissa) : Nine districts.

SHRI SITARAM JAIPURIA : In
1967-68 there was the cyclone which
brought about drought conditions in
eight more districts. In  1968-69 there

were practically no rains and the conditions
became still worse. And on the top of

that, Mr. Vice-Chairman, it is most
surprising  that as against Rs. 5*50 crores
recommended by the team the actual

amount paid was only Rs. 2*50 crores. It also
perturbed me when I read the word 'advance'.
What does this word 'advance' mean ?
Does it mean that i this flood, drought and
similar other conditions  are purely a matter
for the State Governments to deal with,
that the  State  Governments can get loans
from the Central Government which they
should repay later on thereby 1
increasing the States' indebtedness  tol
that extent ?  Either you are able to | give
immediate relief, settle them properly, or
progress is bound to  suffer. Not only to
Orissa but on page 19 of the statement it  has
been mentioned that an amount of  Rs. 1
crore has been advanced to Rajasthan as loan.
I would suggest that instead of giving these
loans, it is aid
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that should be given by the Central
Government so that this important problem
which is affecting entire country is tackled
more progressively and more effectively.

Sir, I referred in the beginning of my
speech to voluntary organisations. It has been
mentioned in the statement on page 19 that
voluntary organisations have been doing a
certain amount of work and creditable work. I
would like the Government to very
categorically state what are the places where
voluntary organisations are doing and can do
better service and what sort of service is
needed out of them. So far the experience of.

(Time bell rings.)

SHRI LOKANATH MISRA
Sir, other speakers have taken 20 minutes.
My party being the major Opposition he
should at least be given 20 minutes.

SHRIMATI YASHODA REDDY
(Andhra Pradesh) : He is a new member of
the Swatantra Party and this is his maiden
speech from there.

SHRI SITARAM
Whether I am a new
associate member the
show but. ..

JAIPURIA
member or an
records would

SHRIMATI YASHODA REDDY :1
am subject to correction; I am told he joined
the party only recently.

SHRI SITARAM JAIPURIA : To
my learned friend I would only say that while
I am an associate member of the Swatantra
Party I have been always independent but my
friend has always been in Swatantra in mind,
body and in spirit.

SHRI M. RUTHNASWAMY
(Madras) : Body Congress; soul Swatantra.

SHRI SITARAM JAIPURIA : While on
page 19 of the statement it has been said that
the voluntary organisations have been doing a
lot of work I think it is time that the
Government should publicly declare or make
the State Governments declare in which
particular areas what particular work the
voluntary organisations should do.
Experience has shown that wherever
voluntary organisations have worked people
have got greater satisfaction from them than
from the Government agencies and it is
bound to happen because the Government
agencies
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are doing this work at the lower level
generally as part of their duties that they
have been assigned to do. It may be that the
top people are more sympathetic and they
are doing it with the desire of giving relief to
the  distressed but the  voluntary
organisations, when they start their
operations, start with this basic idea in their
mind. It has been seen that many of the State
Governments are trying

to collect funds from the voluntary or-
ganisations and institutions and utilise them
through the Government machinery. The
time has come when the Government should
assign a certain amount of res-
' ponsibility to the voluntary organisations
to carry on the work which the Government
agencies have been doing so far. I may refer
here to subsidised food scheme. I known
there are a number of organisations and
institutions which are interested to distribute
foodgrains at subsidised rates in  certain
areas which may be agreed

upon by the Government but the Govern-
ment is not prepared to give food at sub-
sidised rates to them. They are in fact
prepared to further subsidise it and I would
humbly suggest that the lion. \linister may
look into the possibilities of

giving them foodgrains and fodder at
subsidised rates so that these voluntary
organisations may be able to distribute them
at further subsidised rate and if necessary
under the guidance of the Government  if
the Government is very keen

about it and I am quite certain that people
will get greater relief that way.

There are only one or two more points
that I want to make. Much has been talked
about deep tubewells. Well, I do not doubt
the sincerity of those who have been trying
to do a lot but nothing that they do is
sufficient. Whatever may be their intentions
I am afraid their actions do not prove that
and it is in that context I am saying all these
things. Minor irrigation programmes, etc.
should be looked into carefully. Sim-lady
the agricultural educational scheme which
get a fillip some years back appears to have
been slowed down in the last few years. It is
necessary that agricultural educational
schemes are pushed through. Of course it is
not necessary that there must be B.Sc. in
Agriculture or highly educated peisons but
they must be persons who know the task,
who have the knowledge of agriculture,
knowledge about seeds, about manure, about
irrigation and things like that, so that I may
be able to actually help the farmers in the
different areas so that these farmers help the
Stales to which they belong.
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There is one more point. Experience has
shown so far that whether it is tube-wells or
electi ification cr fertilizers or better seeds oi
improved techniques, the States which have
already made some progress compared to
other backward States in the country get
greater benefils, greater amount of fertilizers
per acre of land under cultivation, or water or
electrification. If balanced regional de-
velopment has been accepted as part of our
developmental schemes by the Planning
Commission there is no reason why the
Central Government should not ensure thai
such of the areas which arc regionally
unbalanced are given extra facilities so that
they can come up to a certain standard and
thus become equal partners in the progress of
the country and contribute to the prosperity of
our great nation.

Mr. Vice-Chairman, in the end I do hope
that this problem will not be dealt with purely
as a party matter or as a State matter but as a
matter which concerns the entire country and
will be given a national importance so that
such calamities and occurrences of this
magnitude may at least be avoided if not
completely stopped.

Thank you.

DR. (MRS.) MANGLADEVI TAL-VVAR
(Rajasthan) : Mr. Vice-Chairman, the problem
of drought and that ol flood is a national
problem. Drought is not confined to any one
particular State or area and, therefore, I agree
with what the previous speakers, Mr. Kiishan
Kant and Mr. Jaipuria, said. Mr. Krishan Kant
suggested that there should be a drought
commission on the national basis and it should
go into the causes and the long-term and
short-term remedies for this very distressing
condition. At the same time, I agree that it
should not be a political problem for any parti-
cular party. It is a national problem and should
be approached on those lines by all the
political parties. Also, the people of the
country,  voluntary  organisations  and
philanthropically-minded people should pay
greater attention and render help to the people
in distress.

Today I shall confine myself to Rajasthan
for two reasons. I have recently been there and
I feel thai the conditions there arc really heart-
rending. The two districts that are very badly
affected by drought are Barmer and Jaisalmer.
In Jaisalmer district there has been not rain
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for the last six or seven years. In Barmer
district there was some rain last year, but this
year there has been an absolute failure of the
rain. Therefore, conditions there are really
such that you have to see them to believe
them. The cattle wealth is the backbone of the
people there. There is no other business for
them. There is no industry, there is no
agriculture. They used to live on this cattle
wealth and that has been destroyed. Over two
lakhs, they say, have died. Those that are
remaining have become so weak and
emaciated that for all practical purposes they
are unlit for giving milk or do any other work.
Therefore, they had to migrate and they had to
be taken out. Lakhs of them have gone to the
adjoining States of Madhya Pradesh, Gujarat
and other good parts of Rajasthan. A large
percent-tage of the wool that is produced in
India comes from Rajasthan and it is exported.
For instance, the people of that area did not
like to sell milk because the proportion of
human population to cattle population was 2 to
1. Therefore, there was no need to sell milk,
but they used to sell ghee. They used to drink
milk and they used to have "Ghhach". It is a
great source of food and nourishment for
them. I may say, as has been stated, that the
Government of Rajasthan is doing its very best
and it is very actively interested in the welfare
of the people. They are doing their best to help
them from every point of view. Some
voluntary organisations arc also providing
fodder and drinking water to the cattle. Now,
the problem of cattle is more or less solved in
the sense that those that have died have died.
Those which had to migrate have gone out.
For those which are in the process of
migration, there are centres or camps and
arrangements for fodder and water have been
made. They are being looked after.

Now, I come to human welfare. The
problem is very great. Sir, as you yourself
have stated, in a short time there would be
some 15 lakhs of people wanting relief works.
It is beyond the capacity of Rajasthan
Government to provide some Rs. 32 crores
that will be required to pay as wages. There
wages have been enhanced. They are now
paying Rs. 1 50 for a man, Rs. i*25 for a
woman and Re. i-00 for a child above 12 years
of age. Three lakhs of them are already
employed. Lakhs of rupees are being spent
every day. Therefore, as yourself have said the
Rajasthan Government is actually in the
process of issuing orders not to open more
relief works, because it  cannot  provide
money. A
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calamity of the magnitude that has fallen on
Rajasthan is not the responsibility of the
State Government alone. 1 would appeal
to the Centre to give Rajasthan, either a
grant or a loan without interest so that it can
take up this work, so that human beings are
saved from destruction. More than any thing
else, human beings require foodgrains.
What is happening? We are able to give them
only 8 kgs per month. This is very little
foodgrain, leave alone anything else.
Fifty per cent of them are suffering from
night-blindness. Because they have no
vitamins in their food, because of the lack of
vitamins A and D, it is causing night-
blindness among men and women.  After it
gets dark, they cannot see. What about
the children? You can see thousands and
thousands of children, all small and up to the
age of sixteen, all suffering from
malnutrition. They are suffering from
many diseases because of malnutrition.
Lack of vitamins makes their resistance very
low to all types of diseases. These children are
suffering from various kinds of diseases and
there is no doubt that they are succumbing
to these deadly ailments, which only a healthy
child can resist. Also, during this cold
weather, many families, especially women
and children, are suffering. 1 may tell you
that we have visited many centres where the
relief workers are doing their work. Over fifty
per cent of them are women and  children.
The men have either gone out with their
cattle or they have gone farther away to the
project areas. For instance, they have gone to
the canal area, leaving their women and
children. They cannot find work nearer their
homes. They had to walk or live several
miles away from their homes. Many of them
are living in the open. You can imagine
their plight. You can imagine the cold
weather to which they are exposed. You
can imagine  their suffering.  They are
half-starved. They have no food, they
have no water, they have no milk. They
have no "Chhach". They have nothing
substantial to live upon. So many Members
have already drawn attention to the acute
shortage of water. 1 would also like to say
that this acute shortage of water is  very
distressing to the people. The first thing
women say is, "When are we going to get
water for us, for our children ?" The
Rajasthan Government are doing their best.
They are sending water by trucks, by rail.
Sometimes mechanical devices break down
and sometimes they cannot leave.  Every
other day the water is supplied. But
sometimes they
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cannot reach even for more than two days.
Then you can imagine what it is. For . each
family only rationed water is supplied. That
is the state of affairs. In 1968, when
technology has improved to the extent that
man is reaching the moon, that in our
country lakhs and lakhs of people and
children should be thirsting for water is
something that is a challenge for our nation,
a challenge for our Government. Therefore,
I request the Central Government—because
the State Government cannot dig so many
wells as are required—to view this as a
long-term project and provide water to
these areas and thereby solve this problem,
because lakhs and crores of rupees are
being spent only on this recurring
expenditure of taking water from one place
to another. So, this has to be done on an
urgent war footing if you want to save the
people and if you want to save that area. As
somebody has also mentioned, it is a border
State and many people have left their
homes. You can drive for miles and miles
without coming across any living thing
leave alone a human being. Therefore, that
whole area is deserted. It is in the interests
of our security that people should inhabit
the area. Therefore, the security of our bor-
der which is a very very dangerous border
should be looked after.

I would like to say another thing that the
completion of the Rajasthan Canal should be
expedited and the Centre should look into it
because the State Government would not be
able to spend that amount of money. Also in
Jaisalmer area the Rajasthan Canal water
would not go and therefore that area will not
be supplied with water with the Rajasthan
Canal. Therefore, Narmada water should be
supplied or some other project should be
taken up and that area should be supplied
with water. It will become a granary not
only for Rajasthan but for the whole of
India. The land is so fertile, the land is so
good therefore it should be given water.

Then, Sir, I have already mentioned that
thousands and lakhs of men, women, and
children are working there. They are
underfed, they are under-nourished they do
not get the proper amount of food and also
the quality of food that is required for the
growth of children is not provided to them. I
therefore appeal to the Health Ministry, the
Ministry of Social Welfare and also the
Central Social Welfare Board to provide
vitamin tablets for the children and for
expectant
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and nursing mothers if we want to save our
children and our future generation. They
should also provide milk powder or some
other protein substitute for the children
because if they do not get protein in
sufficient quantity, the children will suffer
from a disease which is almost incurable and
will not survive; if they do survive, they will
not be healthy. Therefore, it is a matter of
great concern to us, to the Government and to
the people, and 1 appeal to the Government
as well as to the voluntary organisations to
send these things to those areas and save our
children from long term disease and
weakness which they will have if they do not
get these things.

Then one thing. The Minister of State of
Food is here. Eight kg. of foodgrains for one
month are inadequate from all standards and
much more so for the hardworking people
from the border area of Raja than. Therefore,
their ~ foodgrains  ration under any
circumstances should be increased to 10 or 12
kg. They do not want wheat. They say : give
us coarse grain, give us makhai, give us bajra
or jowar; but give us good quality and
insufficient, quantity, at least 10 to 12 kg. per
month. So that they can eat at least coarse
grain as they have nothing else. They have no
dal, they have no subzi, they have no milk,
and they have no "chanch" which they used to
have. It is very essential that the ration of
foodgrains should be increased. What has
happened in Rajasthan? They had not
anticipated the terrible drought this year,
because many of the farmers thought the rains
would come, the rains would come. What
happened ? Whatever foodgrains we had
produced were sent out to other States. That
is why Rajasthan has no foodgrains to give to
its own people. This is also a very special
circumstance which has arisen in the State of
Rajasthan. Rajasthan was never in need of
such an amount of foodgrains, never lacked
foodgrains so much, but this year it is
essential that the Central Food Ministry
should consider this very very urgent request
from Rajasthan.

SHRI C. AGHUTHA MENON (Kerala)
Mr. Vice-Chairman, the terrible calamity
that has Dbefallen the State of I Rajasthan
has been described by various J speakers. We
all sympathise with the I people of the State
and we all want something immediately to be
done so that lakhs of people and lakhs of
cattle could be'saved. I will not take your
time with a reiteration of the terrible tales
of woe ] that confronl Rajasthan. 1
think T
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should rather confine myself to the suggestions
that I have to place before the Government for
immediate action. Sir, the General Secretary of
our party along with the other comrades have
visited the various parts of Rajasthan and have
come across terrible tales of woe. We have also
submitted a detailed memorandum to the Prime
Minister about the action to be taken. So I will
not go at length into all the matters mentioned
in the memorandum. I would only draw the
attention of the Government to things which
are to be done, which are urgent. The first thing
to be done according to us is to declare
Rajasthan as a famine-stricken area and take
immediate action under the famine laws. That
is to say, relief work should be immediately
started and the people should be provided with
employment. According to our estimate, the
State will have to provide employment to at
least 15 lakhs of people and not only for a few
weeks but for months together, at least up to
June, igbg because, on account of the failure of
rains in the season the terrible conditions creat-
ed in that part of the country are not going to
be changed in the course of a few weeks. So,
there will have to be a long-term programme
for providing relief work in order to provide
employment to lakhs of people. The second
thing that has to be done is to provide water to
those people. Here we have heard terrible tales
of suffering on account of scarcity of water.
But the interesting thing in Rajasthan is this.
Even now there are tubcwells existing which
are not functioning. I do not want to take the
time of the House by reading parts of the me-
morandum. But attention should be drawn to
certain instances in which very good tubewells
capable of supplying water to the extent of
about 25,000 gallons a day, even such wells are
not functioning because of some administrative
difficulties. I cannot understand those
difficulties; when such a famine is there and
cattle and people are dying, when people are
starving, what kind of administrative
difficulties can possibly be there in providing
people who are thirsty with water, I cannot
understand. Any how, if there is any red-tape it
has to be cut and water should be supplied to
the people.

Then, Government has also to open cheap
grain shops. For that purpose, it will be
necessary that the Central Government should
supply adequate grains to the State
Government because the State Government, as
that hon. Member
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has just now said, are not in a position t°
supply all the foodgrains needed. According to
our estimate, two lakh tonnes of foodgrains
should be supplied every month to the State of
Rajasthan so that they can be supplied at a
reasonable rate 0 the people from the cheap
grain shops.

Another thing is the supply of fodder-Fodder
has to be supplied and depots have to be opened
up in all the centres. For that purpose, on an
emergency basis fodder has to be collected
from all the neighbouring States and they have
to be brought by railways or by trucks or by
whatever means available. And that fodder has
to be supplied to people of that  locality.

Another suggestion that I would make in this
connection is that an All-Party Relief
Committee should be set up. After all here is
the question of relief work. In anything politics
do always come up. It is an unfortunate thing
which we cannot help. The only way to obviate
the difficulty is to form an All-Party Committee
in which all the parties are represented, in
which there are non-officials and nonparty
people also; and also those who are genuinely
interested in relief work should find a place
there. They can collect funds from the people
of their localities; They can make an appeal to
the other States also. And I am sure that
nobody will be found wanting to come out with
help on a liberal scale for the suffering people
of Rajasthan.

It is also necessary to take up some of the
long-range projects. Mention was made of the
Rajasthan Canal Project here. It was envisaged
in 1952. It was intended to supply water to 35
lakh acres of land. If we are in a position to
complete that within a reasonable amount of
time, much of the food scarcity which we face
not only in Rajasthan but taking India as a
whole, will also be obviated and this part of the
country which is now a desert will be a land
flowing with milk and honey, and in plenty.
That is one thing.

Another thing is that the Luni Barrage
Project which has been shelved due to low
return potential should be taken up and
completed. Apart from other things, it will
raise the water level in the districts of Jalore
and Barmer very much.

Then, we should also pay attention to the
construction of tubewells because
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in most of the areas it will not be possible to
have any irrigation works or canal works but
tubewells can be constructed in plenty. You
must have a programme by which within the
course of one or two years we will be able to
construct many tubewells in several parts of the
famine-affected areas, and they can be got
commissioned.

Sir, Rajasthan now appears to be a desert,
and it is one of the poorest parts of the country.
But it is very well known that there is a big
potential of gas. Just across the border, outside,
the Pakistan Government has been able to
exploit their gas potential land they are even
selling it. So, if we make a geological survey of
this part of the country, it is very likely that we
will also be able to exploit the gas potential that
is there in Rajasthan and then a lot of interest
will come up and developmental activities will
also spring up there. In this part also it is
possible to develop them and we should not
allow this part of the country and its people to
suffer because of neglect. We should take it up
as a national problem. It is not only a question
of Rajasthan alone. The State of Rajasthan may
not be able to cope with all the problems that
they are faced with because of lack of finances.
We know that many of the States are not able to
tackle all the problems that they face because
their financial capacity is very limited. In the
case of the State of Rajasthan especially, its
budget is not very much and its resources at the
present moment are not also very much. But the
problems that it is facing are very big. Lakhs of
people are suffering; lakhs of cattle are being
destroyed. At least Rs. 50 crores or so are
necessary to tackle the famine on an emergency
basis. The State by itself cannot obviously have
this amount. So help on a very liberal basis is
necessary. | appeal to the Central Government
to come out in all possible ways to help the
Rajasthan Government so that these problems
can be tackled and famine can be tackled on a
war footing.

SHRI SANDA NARAYANAPPA
(Andhra Pradesh' : Mr. Vice-Chairman, Sir, I
am very glad that the Government has realised,
and has created an opportunity both in the Lok
Sabha and in the Rajya Sabha to discuss the
drought conditions in the country as well as the
flood situation that has affected our food pro-
duction. All the hon. Members have
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expressed concern about the grave situation that
has been caused on account of the drought
conditions prevailing in the country, in
different parts of the States. I come from
Andhra Pradesh and I would like to make a
few observations and I want to bring to the
notice of the Government the  existing
situation SO that  Government may
immediately make arrangements and take
steps  not only towards immediate and
temporary relief measures but also cause
permanent relief measures to be undertaken.
Now, Sir, this kind of flood situation in
some parts of the country and shortage of
rainfall in some other parts have joined
together and created an  unfortunate
situation in the country which we have not
been able to tackle in spite of the fact that we
have set up a Planning Commission for
the last 20 years since independence. We
are still only discussing this flood and
drought situation in both Houses of Parliament;
we have not been able to devise suitable
measures to put an end to all these
difficulties created by drought and famine
conditions in some parts and by flood havoc
in other areas. These are the two
important things that have to be
immediately tackled in order to boost up our
food production so that we can stop the
import of foodgrains from outside.

On account of this in Andhra Pradesh this year,
compared to last year, food production has
come down and out of i8r> taluks nearly 174
taluks have been affected. The Deputy Finance
Minister visited the Rayalaseema districts like
Anantapur etc. last September and he was also

convinced  that some permanent relief
measures are necessary.  These areas are
chronically suffering areas and immediate

relief measures should be extended to them. I
know that some temporary relief measures have
been  undertaken but  permanent relief
measures have not yet been taken up. In
these chronically affected areas in
Rayalaseema  especially in  Anantapur,
Cuddappah, Chiltoor and other places, we
suggest that the Government should tap tne
underground  water resources and give an
irrigation well lo each ryot so that the famine or
the food scarcity situation can be tackled
to some extent. This sort of thing has
been done to a certain extent but the problem
has not been tackled properly.  For tapping

underground water heavy boring
machinery is necessary and 10 to 12 inch
boring pipes have to be imported from
outside. We find from the statement

that foreign exchange for the import of
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ten rigs has been sanctioned. If we are keen to
improve the conditions in these chronically
affected areas, if we want to improve the
economic conditions of the people there, rural
electrification has to be taken up seriously and
power should be made available to the areas
where wells have been granted.

The Srisailam project in the Krishna river
valley is under construction but due to
shortage of funds we are not able to complete
that project and I would request the
Government of India to bestow their attention
and sanction the necessary funds to complete
that project so that power can be extended at a
cheap rate to all the chronically affected areas.
Now attention should also be bestowed to dry
areas where there is scarcity of rainfall. In
such areas for six months in a year the ryots
are idle. They are engaged in agricultural
operations only for six months. For the
remaining six months they have to be provided
with some occupation. Some cottage or small-
scale industries should be started there so that
they get some kind of employment. Only that

way their economic condition can be
improved. Such cottage or small-scale
industries should be developed in these

chronically affected areas like Rayalaseema,
particularly in Anantapur District.

Then there is the Tungabhadra high level
canal. That is the only project that has been
completed. One canal has lo be completed
called the Guntak-kal Canal. It has to go to
Cuddappah and other areas also. It must be
completed and water has to be given to the
affected areas so thot they may be benefited
immediately. I do hope that the Government
while considering this situation in the country
will be able to give top priority to such
chronically affected areas and complete the
prrjects which are under censtruction so that
immediate relief can be given to the ryots
particularly in the areas where they are really
suffering. There are certain areas where people
really suffer a lot because of scarcity of
drinking water. The Government had already
given 20 rigs to Andhra Pradesh and they have
dug 120 wells in Anantapur District and out of
those 120 wells 110 wells have been
successful and the water scarcity in some areas
has been remedied to a certain extent.
Wherever there is difficulty for drinking water
in some other parts, this kind of help must be
extended so that the drinking water problem
can be completely tackled at
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[Shri Sanda Narayanappa] least by the end
of the Gandhi Centenary year which we are
now celebrating from 2nd October 1968 to 2nd
October 196¢,. At least by the end of Gandhi
Centenary year drinking water should be
provided to the rural areas, to every village in
the country so that we can divert our attention
to tackle other problems like famine, flood and
so on. I really thank the Government because
they have so far given Rs. 7.50 crores to
Andhra Pradesh. The Andhra Pradesh
Government have submitted schemes for an
estimated expenditure of nearly Rs. 23 crores.
The remaining schemes should also be
sanctioned and till March the relief works now
under Kxecution should be continued in order
to provide employment to the people.
Foodgrains have also to be supplied to those
people where relief works are under execution
and I would request the Government of India to
look into these matters and give top priority to
accord sanction to schemes connected with
both temporary measures as well as permanent
measures designed to tackle the problems of
the chronically affected areas. These are the
two things to which I would like to draw the
attention of the Government.

In Telangana also some districts have been
affected. Similarly the coastal districts like
Srikakulam, Vizag, etc. have been affected this
year though due to the recent rains in October
the situation has improved to a certain extent.
We hope that the food position of Andhra will
improve somewhat but we can assess the
position only by the end of December. Only by
then we will be able to get a correct picture of
the food position as well as the position of
fodder. The Government of India and the
Planning Commission should not waste any
more time. It is high time that they came
together, sit together and formulate schemes on
a permanent basis so that hereafter such an
unhappy situation may not occur.

5P M,

DR. K. RAMIAH (Nominated) * Mr. Vice-
Chairman, Sir, a good dea" of ground has
already been covered by the previous speakers
and I do not propose to go over it again. The
note prepared by the Ministry is very
informative but I do not feel happy over it for
two reasons. It is a compilation cf the in-
formation on the States and the help they
need. There is no differentiation
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made between real drought and slight drought
due to either a reduction in total rainfall or a
bad distribution of the same. For instance, the
damage to crops due to drought may be
different in different States and the report does
not bring out the seriousness cf the position of
drought in Rajasthan as compared to other
States.

[THE DEPUTY CHAIRMAN in the Chair]

Further, there is an estimate of the damages
in the States the quantum of help required and
the help decided on by the Centre as a result of
the report by a team of experts sent there by
them. Madam, one hon. Member has suggested
that no attempt has been made to make realistic
estimate of the damages sustained by the
different areas. I should like to mention that it
is physically impossible to get such a correct
estimate because the team sent by the Govern-
ment of India can only verify the data given by
the State by sampling. A more detailed
estimate will be time consuming and
impossible to undertake.

Now, Madam, drought itself can be of two
kinds. For instance, in an area where we get
about 40" of rains. Normally a reduction to 20"
to 30" in a year or its bad distribution there will
be some loss in agricultural production. In Ra-
jasthan however where the actual normal
rainfall is only 15", its reduction to 10" will
produce more damage than a similar reduction
could in another area. The situation in
Rajasthan which some of the hon. Members
have actually seen is really very bad. The
question of lack of funds cannot and should not
arise to bring succour and help to this State
which is in such a terrible plight.

The second point about the report is that it
does not provide any information about the
remedial measures which are being taken or are
proposed to be taken as a long-range remedy.
There cannot be difference of opinion about
remedies to be considered. One is a survey of
the ground water. For example, in some areas
as in Gangetic valley it is easily available while
in other areas, such as Rajasthan though we
may be able to tap the ground water it may be
brackish and may not be suitable for either
drinking purposes or for irrigating crops. In
still others there ma.y be need for special rigs
to tap the ground water. Therefore an
immediate step that is to be taken as a long-
range measure is to make an intensive
survey of the
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ground water and utilise it to the maximum
extent possible in areas which are periodically
subject to drought.

Then, Madam, States which need help when
there is damage either due to floods or drought
receive grants for relief measures from the
Centre. Such grants which amount to some
crores of rupees are all spent on relief measures
and are not generally utilised for bringing about
permanent improvements in the States con-
cerned. For instance, if a State gets a grant of
Rs. 10 crores for drought relief there should be
some arrangements by which at least Rs. i or 2
crores can be utilised for bringing about
permanent remedial measures so that such
utilisation spread over a period of years might
achieve tangihle results and prevent recurrence
of drought to the same extent as it does now.

There is another remedy which is often not
thought of, that is, deepening of wells and

tanks which are an important source of||
irrigation in many parts of the country. Most of | |

the irrigation tanks have become silted up and
the catchment area which feeds the tanks has
become denuded of all vegetation and trees and

the water holding capacity of the tanks at||

present is only a fraction of the original one.
This is a problem which has to be intensively

taken up in areas where tanks and wells are the I

main sources of water supply.

Madam, with regard to relief works several
suggestions have been made. I think relief
works must be such as would not only improve
the rural conditions of the area where such
works are undertaken but also alleviate the
trouble when drought occurs again, say, after
two or three years. For instance, in Rajasthan
not only a large number of tubewells must be
constructed, but the areas where they are
situated must be made easily accessible. At
present even where tubewells are in position,
those are not utilised for lack of power supply.
Another idea might be to construct godowns
where cheap grains, bajra jowar etc. can be
stored safely, particularly in areas periodically
subject tc drought. The stores for wheat and
ric( may be relegated more to agriculturally
favourable areas. Godowns for cheap
foodgrains may be particularly valuable in
some western areas where famine and drought
conditions are of frequent occurrence.
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Lastly, I would suggest that the Ministry
should set apart sufficient funds to intensify
agiicul rural research to evolve drought
resistant crops which can be grown in such
areas. There is a certain amount of work in

progress but there is scope for its
intensification. We should determine suitable
crops which can thrive under drought

conditions and also evolve varieties of such
crops which can produce satisfactory yields
with limited water supplies. Such research has
produced valuable results in parts of U.S.A.
and similar work can be profitable in India
also, particularly in Rajasthan and western
India. This research may play more important
part in the activities of the Arid Zone Research
Institute in  Jodhpur than  now.

: o1 #to owo wRt  (fgars=r w3w)
| srmafa wEvean, foed gow # faw
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TAAM & 1% ¥ St grAg qar% 399
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G EAT, AW WA WA AT a9
aEe wewz Ty fF oa@ fWT &
g awdr | uw AW dw af
forerir gw Wl ®1 a9 qE A F
gTeA % st FgAr 1gan g 0w g
& oeae drardy oreT gqredt | fa g
HqFC A E AN & A4 Z[EgR 7T

woght wRRm ) T U oh s ey are A & wor A

qOFTT & UF AET HwST AT (4T |
T ALFIT A a1 uF mEeEr
st arfer wgamer & wEwr 1 wwAT 12
T faear gr, @9 IEEr R T

anﬁ.irmmwm&m a1fed |

WA qEHTT A AWM w97 T

1901 50 Fa1 #% foor mr g @ fFod ¥ gz R @ osm@wm femoag
TEH A T AR WAEd TV T | g AN, AP FEC A1, AT AT
a1 FW FCF aonr vt & 5 gw g fowern g F g swr i d
AT W AAM T FATA FT AT || TH GEAH WITT HIFTT A AT A FFT
gadEd & wag ot fr gmae & ww- | g i g Pl 0 a1 wolt e @t o
i T Y awr # | Cawr wafel W T A o | e
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[=fr FewTTT o7 |

az femar @t aw femr smam e
= oqie #§ Ffmer wfefedz T
HCHRTC &1 98 T ALT (% arsa i
& gzwTed & 99 300 R 350 HA
Fgd qvg | uw fFam 350 dreraw
gfefrde 7 Imm #@w @ S
W foma ey FiATg ag ST WA
frag & afefede F8X T & =awr
HAM | W A@E AT ¥ AZ w4
ATAA AFATY ! TW <@ I faawEA
W AT FEF T Gy g am
a7 gaam #7 faar|  dawmw wwEr
TR ATl #foar affm Twm ®
foq %o adf fm o safan @@ asr
a&d & fF 3@ g & avw A
T 3T AT | HT AT GCFIC F7
M TAM FT TTH Ae) I{T qr AA-
A & @ AT AT

qFTE H Y M E fAu § fAEew
For wmEEr g R e daw uw
T ¢ AT ag & TSEAA g AT AT
TEH  AEET aF w@r TE ff 3%
FTEAT % TgAET I arfE e,
fTAAY, I AT fwwe faw F,
wgt 24 92 @ @M g, w@faEi
¥ AT, I ZAT 9% | WF fam
@ FE wfar w@dig

Usg EHIC F AT T a@ F
qET g g S AR | 9g ga e
997 A W Gwdr | AT g
ar gaar f e o o wd e
ARA T St Jg uw ey qmen
2, IR WA ®TEIT W TW OF
et Afgd | W s TEEY g i
T Adr g A fox 3@t Y o w Ay
frraraam aff +on wfer 1 3= A

AT A W FE 1 @ fr oo
€ s gt frmerdd & wwr ST |
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ifzd, FrE ORI F WO§ 9T @
A1 WY AT | FA A, ZEaE
¥ awET FT @ NG avT witE a0 9%
o 350 HE aF A fawar g ag
FE @O FE gL fAear g S
fr o s ar ww s 9F HR
wT Zrg ar fear s ar Gwd 6w
M| =T GG AT H AR F AW A
faar #&f o 91w dTT w/WE
W T A E g & faer @ wad
g1 T EF @y Fr ey mmwoE
#r afar g s dmm w1 g e
a7 gga W amae e § faaa
frarf & fowem & =12 =78 T
far g1, g wifgx dw d W
A% HQT QU Gy &7 AviEd | -
TR F1ar faerd A ga aF™
feafr & ag= mar g @i &7 fFwT 15
gfera @t ad 7 aFar g Aol
Tl & A¥ A7 § wafs fawr ¥ fw
I fFgm agr gwdw w7 faw
do1¢ A% @7 49 9T gU & WiF T/
Forraffaiwi 3| awmrAra @i g
wfa q2¥ fr A 7§ oAy

At Az q @A ar TmoIagw, @

T TA BEIT 9T FA9 I AL A
T gwe AT & W FwRr A@Ar
efF amwiT & @ oy amar &
¢ wam AT QU AT 1 g H
Fgar wigA g fFoam oR Ty oA
TEN AL § | FAIT GTRAT F7 7L, I 7
T AR & g1 afy aF T
T & |qra 8 0 Sl afw # S aAqar
@Y Tl g Iua ufa FreeEm g | o
frer & srwra o awe ¥ Ay Wi aT
qEdT & §, g A Al www 9
Tl & AW AT WY | g@IC I

ca@mi F far e s omerre

e e §, o1 faetfed g7 d, Frawi
TFEM I AR EmET g war g
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TAFIAZ w7 g fF AEm gArr W
AT FTHEIT FT | QAT AR AREA
g oA 9 g, avn darE’ | W
TR WL 7 OFA AT AT TR
T |

A T2 qEAr § FF WS semT-—

TS 795 7-F1 7T Ay Avfa g

W e S wAT  a=aT #i Aad
T ? g fax A wrdman
T faw w2 sww f&w @ 2s
BAN ¥991 IAFT FAE AT THAAT
s =t s wg ZA AT Am
AT T A=T 1 A 40 3T
AR FAR FARTEF ART 5 AT 6
A AT 5 ar 6 A Wbl
Ffaw ar 25 2w A1 stadw G
AN, A2 | AMT 40 FAX AEHT EA
A1 @A)z oAaea w1 TEa |

AF TR AT FW g @ g Aw
FAOT A qA WE L FEE AT
qifqT avwr @ 3 waw 3F ¥ fAg
g o o < E AWt wrowRw
Fyaw fan ) @i o A I E
faa v i w0 2 £ 1 qage awgd
FE A7 A A saE A A=y
D qeadi frar smr e aagd

@t AmE 9 weeAw Fr feenr

AAZT W AAFT TFE { AT, AT
qreA AewiT oatd Az ET 5T A4S 2
T H AT F4TF THT F 57
qMEF TEO P TH GHAT WA Z00
¥ AT F AT s owwar g e
e . gz afw oweamF AW
g AT ad war g, E o wm oww
S T AT % HTAT 99E R E
qZ ITH OAIAZ | AZ IARN ARIATE,
gerfa &1 g #gowT wh e &
ot wEh At ami # wwn v
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¥ frrquz @ Pz amy swar &
FEAT AZATE |

wftaer sar: w7 am mieg g
qT T FCLE A7

off geareR /I qC qA A AIHT
FT HA AMIA 4T § AgHA A AR
ar Fg| S gAr ar § OBiEw
i e !
THE DEPUTY
Minister !

oft TRRATEED ¢ WAL, 7 IS
qAM FAT AEATE A oA Akr Famw
TAT F TR FATAR T )

CHAIRMAN

THE DEPUTY CHAIRMAN Mr.
Rajnarain, I have got 4 or 5 names more but it
was announced that the Minister would reply
at 5.30 P. M.

St TWATEY ;A gATT I A
§E | uwargawEr a7 ¥ 9w 1
qA ® OUF ZATT ATATET 0T OF T
aoF FgEE @ W | g, G
AT TR AW & (A0 AT AT Ay
gt geE g Wi fean s
FUET FT AATTHF WA AT | EEE AT
Tz iy qraEr 9 arengr sfafaa
¥ wagd aw fEer &t dr @A
fafran = w7 & fafgg & 7and
FY FrgEaT F1 | AT AT AEAT AT |
Ted] @1 G WIT AN | I T
FqFA AT F avg faar s S
@At AAT WE IR A g ¥ w0
W FEF RO A T AT AT E
Faw fam gemawn frar s | A a
w1 fawfra s+ A0 famrs sz
TBTA ATH | (Interruptions.)

| THE DEPUTY  CHAIRMAN
Shri Rajnarain, that will do.
S OHATCAW © wiAATT, Treagly ot
FIFT T AATLITERIE TF 3A7T FIGAT
g

 (Interruptions.)
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ElREciaced

am F1 fzatw 8 faama< &7 vx 9
AT I F AU A ARy aEAE g
frr 2t fawdt & art & s & foar 2
I T @A ¥ wafas sfewrfa w1 o
aref femr smgr & & =g fw
wezafe oft #1 e # ot g
frmr a1 smwr st W wAY Sfr @
FiF 48 @7 395 907 )

THE DEPUTY CHAIRMAN : That will
do. You had said that you would read out only
suggestions. No more. The Minister  will

reply.

oft swovarg qgtfear : sy ardl ot
agr faom s @i E

=T TrsATemer ¢ gar aref ggi fady
T B qRIT TMT w9 ATET &7 |

SHRI ANNASAHEB SHINDE : I
consider that we had a very important debate
on one of the very important topical issues
before our country. I am thankful to the hon.
House and to all the hon. Members who have
participated in this debate.

=t TrwATeRY ¢ swe § foed amee
TN W TS IAAET AT AT T
TAAIT | T FH AR5 6 A oW
42 gay fag

SHRI ANNASAHEB SHINDE : I have to
pilot a Bill in the Lok Sabha tomorrow. At the
outset I wish to assure Members that all the
reasonable suggestions made by them will
receive due  consideration  from  the
Government and some of the suggestions will
be passed on to the Rajas-than Government for
their action. Unfortunately the current year has
been a year of calamities. This year we had
cyclones in certain areas, then there were
calamities like floods where valuable human
lives were lost and in August the situation was
rather very disturbing because at that time
many of us were afraid that the drought
situation may develop in many parts of our
country. At that time the rainfall was deficient
in Andhra, Mysore, South Maharashtra, Orissa
and a number of other areas including
Rajasthan but fortunately for us
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in September/October large parts of our
country received good rainfall and as a result
of that in many parts of our country the
situation has considerably improved. Many
Members have expressed concern whether as a
result of severe drought situation prevalent in
Rajasthan, the situation would go out of our
control. May 1 express that though the
situation in Rajasthan is difficult the
Government feels confident that the situation
will remain under control and we shall be in a
position to handle the situation with
confidence. As far as the food problem is
concerned—because drought immediately
affects human beings and in Rajasthan has
considerably affected the cattle wealth also
and I will come to that later—the drought
situation as and when it affects large tracts of
the country, it immediately affects the
availability of food and even the price-line is
affected adveisely but this year by and large,
all over the country, the price* line has been
behaving very well and in fact there are reports
from certain parts of the country that the prices
are falling down. Even in the case of Rajasthan
some Members have expressed a fear that the
prices are going up. May [ submit . . .

SHRI SUNDAR SINGH BHANDARI Are
these prices at the official level ?

SHRI ANNASAHEB SHINDE : May I
submit for the information of the House that
there was some upward trend in September-
October. For instance wheat prices . . .

SHRI SUNDAR SINGH BHANDARI :
You are giving the market prices.

SHRI ANNASAHEB SHINDE I am
coming to that. I am covering that point. I
know that you have raised that and I would
meet that. Regarding wheat even the price-
level in Rajasthan is being maintained at a
reasonable level and this is because the State
Government as well as the Government of
India are taking due precautions to see that
reasonable quantities of food are made
available to Rajasthan, 1 was referring to
wheat prices. By June end the prices were
ranging between Rs. 63 and Rs. 73 but in
September-October the prices went up and
were ranging between Rs. 85 and 104. By
November end the prices have been ranging
from Rs. 86 to i00. Again the case of jowar in
September-October the prices were between
Rs. 82 and R?. 84 but in November the price?
have been ranging between R?. 59 and Rs. 72.
The same is the case with Bajra. In
September-October
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prices went up to Rs. 70 to Rs. 95 but again in
November the prices are round about Rs. 74.
Regarding barley in September-October the
prices were between Rs. 65 and Rs. 70 and in
November it is between Rs. 63 and Rs. 73.

SHRI SUNDAR SINGH BHANDARI :
They must be Kotah district prices.

SHRI ANNASAHEB SHINDE : These are
prices reported from various parts of
Rajasthan.

SHRI SUNDAR SINGH BHANDARI :
One of the centres must be Kotah.

SHRI ANNASAHEB SHINDE : I was
mentioning this in order to dispel any fear in
the minds of Members whether the food
s'tuation in Rajasthan is likely to cause any
anxiety to us. We are making reasonable
supplies to the Rajasthan Government and in
the future

ST CHATCAW :  YrsaAtasr 719 T |
g s @ 2

SHRI ANNASAHEB SHINDE Last
month we allotted 35,000 tonnes as against
10,000 to 15,000 tonnes that we were
supplying a few months earlier. I quoted this
figure for November. For December we have
allotted 45,000 tonnes to Rajasthan. As a
result of this the food situation is not at all
alarming. It is completely under control and
this view was expressed by the Chief Minister
of Rajasthan when the central team which
visited Rajasthan had occasion to discuss with
him.

SHRI SUNDAR SINGH BHANDARI:
How much will it be increased from the eight
kilos they are getting ?

SHRI ANNASAHEB SHINDE What
should be the quantum in particular areas is
entirely at the discretion of the Rajasthan
Government. We do not come in their way.
How many fair price shops should be opened,
how the distribution should be arranged, all
these are matters subject to the decision of the
Rajasthan Government. We are concerned
with making bulk supplies to the Rajasthan
Government and as far as that is concerned, I
am quite sure that we should be in a position
to maintain reasonable suppplies to Rajasthan.
Shri Rajnarain was worried about what I
meant by reasonable supplies. Even during the
Bihar drought there was a controversy as to
what should be the reasonable quantity and he
never accepted
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our point that the particular quantum would
meet the reasonable requirements of Bihar but
ultimately whatever was supplied to Bihar
during that period helped us to keep the
situation completely under control and helped
us to overcome the drought period in Bihar.
On similar lines, hon. Members need not have
fear that the food situation in Rajasthan would
go out of our control and we shall be in a
position to make reasonable supplies in time
to come up to June or the next monsoon.

S THATCRD : UF S FT HaT Foraav
T & TaaT AT WEAE
SHRI ANNASAHEB SHINDE : The hon.

Member should not interrput me at every
point. He can raise questions later.

THE DEPUTY CHAIRMAN : There is no
need to interrupt.

SHRI ANNASAHEB SHINDE : If he puts
some questions, I will answer him laterbut let
him not disturb now.

off TremTOgY @ g2 T JE FET
War | AT Fdr fEveww JE %2

aFd | gura wfdwdew g fFoow
Fredr 1 fFEw oErw o9 E9T 9

g1 fragar gare= 2 ? v wiETC R
qet & i agr 9w areft 19 aner
& fox fegar aeer oifem ? az
g9 WHAT AT & | TE F1E LT g 7

SHRI ANNASAHEB SHINDE Shri
Chandra Shekhar, one of the Members of this
House, who has, along with some other
colleagues, been good enough to visit the
drought areas of Rajasthan made a number of
critical remarks. In regard to some points I
would touch some of them but he has raised
one of the very important points that the
morale of the people in Rajasthan is excellent.
I think this is a very imporant point and he has
rightly read the situation in Rajasthan because
after whatever the State Government may do
or the Centre may do, unless the morale of the
people is high it is never easy to meet the
situation and with the high morale of the
people it should be possible for us to
overcome the difficult period that lies ahead
during the next few months. A number of hon.
Members have referred to the point that deaths
have taken place or are taking place as a
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result of starvation arising out of the severe
drought conditions prevailing in Rajasthan.
We have been trying to find out from the
Rajasthan Government whether any such
deaths have taken place. And we have been
assured by the Rajasthan Government that no
such deaths have taken place so far. I think
hon. Members should not disbelieve the State
Governments. Hon. Members are aware that in
the year 1966-67, when the drought situation
was prevailing in U.P., Bihar and Madhya
Pradesh, a countless number of reports of
deaths appeared in the press. And even from
very responsible social workers important
statements about starvation deaths emanated.
Yet, even when the the non-Congress
Governments were in power in many of these
States, not a single report of starvation death
was corroborated by them. I can understand
hon. Members' anxiety; I share their anxiety.

SHRI SUNDAR SINGH BHANDARI :
They also depend upon the medical au-
thorities, upon what they say

SHRI ANNASAHEB SHINDE 1 But they
should not ordinarily disbelieve a State
Government. And as far as the current
situation is concerned, I see no reason
whatsoever to disbelieve the reports submitted
by the State Governments about starvation
deaths.

St v @ Afad, fF s wER
forz wtrga framo st 2T sr7=r
g1 qgAe &1 vz # fr fax feraz
ArEHT AT TAT IR H  9TET M1 47 |

T AT FET fFag wWe Twag ?

SHRI ANNASAHEB SHINDE : I will
refer this case to the Rajasthan Government
again if the hon. Member wants it.

Then again a statement was made that a
large number of cattle are migrating to
Pakistan.

SHRI SUNDAR SINGH BHANDARI :
Not large.

SHRI ANNASAHEB SHINDE : May not
be large but statements are being made on the
floor of this House again and again that the
cattle are migrating to Pakistan. To the best of
the information available with the Rajasthan
Government no such report has come to their
notice and the reports appear not to be correct.
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Madam, always the point is made in such
debates by hon. Members that permanent
measures, or measures which would provide
permanent protection to drought areas are not
being taken either by the Centre, or the State
Governments. [ wish to dispel this impression
with all the strength at my command. And may
I give just one example, Madam Deputy
Chairman? I have a list with me now of 34
major irrigation projects which have been
taken up in this country. Some of them have
been almost completed and some of them are
about to be completed and they help in
providing water to the drought affected areas,
or areas which are subject to recurrent
droughts, and the total cost of those projects
comes to almost Rs. 800 crores. I can
understand the concern of the hon. Members
that the Rajasthan canal should be
expeditiously completed but at the same time
hon. Members should appreciate that the
Rajasthan canal also is one of the projects,
which has been planned in order to provide
protection to the very different drought
affected areas or those subject to recurrent
droughts. So all over the country large areas
are now being covered, or are likely to be
covered in the near future by the major
irrigation system. I, Madam Deputy Chairman,
come from an area which subject to recurrent
droughts, and in my own district a number of
major irrigation projects have been taken up.
Some of them have been completed, and these
irrigation  projects have provided very
substantial relief to the drought-affected areas.
What is true in the case of my district is true in
regard to many parts of our country.

Then, Madam Deputy Chairman, at the
same time soil conservation measures are
going on and it is because in some areas the
rainfall is scanty. So soil conservation is a
very important measure undertaken, and now
millions of acres have been brought under soil
conservation works.

SHRI ANNASAHEB SHINDE : I can give
all that figure. I do not have the exact figure
with me presently, but I will be in a position
to give that figure.

oft v ¢ fRIT R Y 3w oA
"o @;l-.:(m.

ST TTHATCIA 2 T THE A JIAAT
fr iz 11 Ti@ THFTH AT
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SHRI ANNASAHEB SHINDE : No, no,
your information is completely wrong. As far
as the Third Plan is concerned, almost the
targets have been completed. There was no
shortfall as far as the Third Five Year Plan
was concerned. Almost the targets have been
completed. Then there are the afforestation
schemes and minor irrigation schemes. For
instance, take the minor irrigation schemes.
During the last three years we have been
giving to States about Rs. too crores per year
for executing minor irrigation works. Apart
from that, during the last few years we have
been insisting on institutional financing
agencies to provide finance to execute minor
irrigation works .

SHRI LOKANATH MISRA : But that is
being washed away in the ocean.

SHRI ANNASAHEB SHINDE : . . . and
hon. Members will be satisfied to know that
the institutional finance to the tune of .

oY TEATEN : qA FAT, wAT A
FC BH #AT HOT | TAAT €97 A1 99T
oAl 9T @9 g wrargd

SHRI ANNASAHEB SHINDE : . . almost
Rs. 120 crores is likely to be provided during
the current year, and during the coming years
this figure is likel> to increase more and more.
Then in regard to pump sets, for instance, up to
the year 1960-61 we had set up about 4,22,000
pump sets for minor irrigation, and the figures
has reached now 14,24,000. Then as far as
private tubewells and filter points are
concerned, the number was 49,000 up to 1960-
61, and the number has reached now .

st CMmTEY ;- ezeariy 9z fafad

SHRI ANNASAHEB SHINDE : Ican
give it but it will require some time.

SHRI ANNASAHEB SHINDE : The hn.
Member should give me notice and oshall be
in a position to give.

ST TIWATCIYO @ SEA Al
e § fEaw @amg oag )

EELE!

N TRAREW : a3z IFT g A

@ &1 g P 9 Fzd fo aweam
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Foaferr Iz feaa 7T W FTOE AT

T 72T g FT AWAT FT ATT EEIT A

SHRI ANNASAHEB SHINDE : Madam
Deputy Chairman, I was mentioning the
figure that 49,000 private tubewells and
filter points were operating up to 1960-61.
As against this, up to 1967-68 1,94,000
tubewells and filter points have been
completed. Then up to 1960-61 there were
10,000 State tubewells, and the number has
now reached 14,000 tubewells. So
progressively the area which is being
brought under minor irrigation has been
increasing and by 1967-68 an additional
area of 1,30,00,000 hectares would benefit
from minor irrigation works. So these major
irrigation works, soil conservation and
afforestation programmes and these minor
irrigation works go to show that large areas,
which are subject to recurrent droughts, are
being provided relief as a result of the
measures taken by the Government of India
and the State Governments.

Then a point has been made out about the
Central team's recommendation in regard
to the assistance to be given to the
Rajasthan Government. On a previous
occasion I had mentioned the figure,
that about Rs. 9 crores has been
recommended by the Central team as
assistance to the Rajasthan Government.
Now a fear is being expressed;  the hon.
Member, Mr. Mirdha, said that Rs. one
crore has been made available and we do
not know what is going to happen to the
balance. Now there is a very well laid
procedure for this. There should not be
any fear on this whether the amounts would
be advanced to the Rajasthan
Government in time or not because, as
soon as the Rajasthan Government re-
ports that a particular amount has been spent
under a particular head, the amounts are
advanced, and up to Rs.9 crores there
could be no difficulty whatsoever, and
the availability of that amount to the
Rajasthan Government would be just
depending on the reports of spending
submitted by the Rajasthan Government.
Then in regard to this I have also men-
tioned—and I wish again to repeat it—
that this is subject to review in February;
that means, in February there would be a
review again, and if the Rajasthan
Government is in a position to spend
more, and if the Rajasthan Government's I
requirements are found to be more than '
this, the Centre would be prepared to I
advance substantially more amounts to
the Rajasthan Government. But to my
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mind, to spend Rs. 9 crores in two months or
three months is not an easy job ; it is quite a
difficult job, but I wish the Rajasthan
Government succeeds in implementing all the
programmes they have taken up so that they are
in a position to spend this amount and ask for
more from the Centre.

Then take the point of tubewells which has
been raised again and again on the floor of this
House. For instance, the Centre's team has
suggested that Rs. 85 lakhs may be made
available to the Rajasthan Government
immdiately for constructing sixty tubewells.
Now, here again I wish to submit that the limi-
tation is not that of the Centre or of funds.
While discussing  with  the Rajasthan
Government the Central Team found that the
Rajasthan Government thought that they may
not be in a position to complete more than 60
tubewells before June, 1969. We have assured
them that if they want to dig forty more
tubewells we shall be prepared to advance more
funds to them. Again, only a few days earlier, |
think yesterday or the day before yesterday,
myMinistry has taken a decision to construct
ten more tubewells in the Bikaner area, so that
in the area which is rich in cattle wealth, water
facilities are made available to the cattle for
drinking purposes, and that good tubewells in
the area are located wherefrom water for
irrigation is also made available. Therefore, the
point I am making out is that funds will not be a
limiting factor. Now, we have had so much
experience. The Government of India and the
State Governments have had so much
experience in providing relief under difficult
conditions, I feel that we shall be in a position
to tackle the situation very satisfactorily in
times to come.

6 P. M.

ot ooy ¢ ol arEe, ST
FT ATHTT FAT AL aAT TEHT IAA ZqA-
q 7 ®YE FIOT FATATE P

SHRI ANNASAHEB SHINDE : Some hon.
Members went to the extent of saying that we
should intervene and we should take up some
of the relief measures in the hands of the
Central Government. I wish to make this point
very clear. Drought relief is constitutionally a
subject matter falling within the purview of the
State Government. It is the res-onsibility of the
State Government. Even
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according to the reading of the Central Team
the State Government is taking all the measures
and steps required to meet the situation and I do
not think the Centre can adopt a different
yardstick in the case of Rajasthan. Even where
there were non-Congress Ministries in many
States, even when many of the constitutent
units of the ruling party or the United Front
were quarrelling amongst themeselves, the
Centre did not think of intervening as far as
drought relief in those States was concerned. 1
do not think this is a suggestion which is accep-
table to us.

Then, I can quite understand and appreciate
the concern expressed by hon. Members in
regard to the piotection of cattle wealth. As has
been expressed by Dr. Mangladevi Talwar,
large sections of the population in western
Rajasthan depend for their maintenance on the
income from cattle. As a very distressing
situation has developed in that part, naturally all
of us are concerned about it. May I tell the hon.
House that even before the Rajasthan
Government reported anything to us, I myself
personally took the initiative and sent a team of
animal husbandry experts to Rajasthan and their
first report was made available to us much
before the Rajasthan Government formally
approached us or the issue was raised ? So, we
are very much alive to all these problems and
for protecting the cattle wealth all necessary
steps are being taken. Even then I must admit
that some distress has developed. Naturally that
has affected some of the cattle in Jaisalmer
district, Barmer district, Bikaner area, etc.
Some figures have been quoted by the hon.
Member there to show that very large numbers
of cattle have died. I have tried to ascertain the
position. Of course, I do not say that no cattle
has died, but the reports which are with the
Rajasthan Government go to show that the
percentage of mortality has gone up. Even
normally 4 to 5 per cent mortality is there, but
as a result of the distress, the mortality rate
appears to have increased by 4 to 5 per cent
more. So, the first priority was given to
providing fodder in these drought-affected
areas. Constant movement is taking place, both
on Government account and private account,
from outside areas, from the adjoining States to
Rajasthan and at the subsidised rate of Rs. 8 per
quintal the fodder is being made available.

SHRI SUNDAR SINGH BHANDARI
Now itis Rs. 11.
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SHRI ANNASAHEB SHINDE : i This is the
information with me. I will try to corroborate it.
I shall check up the exact position.
(Interruption.) Then, concessional rates for
fodder have been sanctioned by the Railways
and the reduction is in the neighbourhood of 76
per cent on 100 Kilometers distance to 47 per
cent on 1,000 Kilometers distance. The
concession for transport of cattle is 20 per cent.
'Busa' is being procured in the adjoining States
of Madhya Pradesh, Punjab, U. P., etc. About
2,40,000 cattle have already migrated from
these districts to the eastern parts of Rajasthan
and also to the adjoining States. Now,
migration is a normal thing, because Rajasthan
area is such that even in normal periods some
migration takes place. Now, in a much
accentuated form migration is taking place. In
order to protect the cattle, cattle-owners are
taking their cattle from Rajasthan to some parts
of Madhya Pradesh, Punjab, Har-yana, etc.
Reports go to show that large numbers of cattle
have migrated to the Udaipur division of
Rajasthan from the western region.

Some hon. Members raised a fear tha this
acute situation or difficult situation may
give rise to some diseases, etc. [ think it is
a very good suggestion . .

SHRI SUNDAR SINGH BHANDARI: It is
a fear.

SHRI ANNASAHEB SHINDE
It is all right. It is a fear being expressed by
hon. Members and it is a suggestion arising
out of it that we should take necessary
measures to see that epidemics do not develop
and do not endanger our cattle life or human
beings there. This is already engaging our
attention. We shall take necessary steps and
we shall see that the State Government takes
necessary action to protect the cattle wealth.
In order to prevent epidemics, whatever
Central assistance is required will be given .

SHRI CHANDRA SHEKHAR : May 1
interrupt the hon. Minister ? Will you please
be surprised to know that in the whole
districts of Barmer and Jaisalmer, for the last
twenty years there is not one lady doctor ? In
the districts of Barmer and Jaisalmer, for the
last twenty years, not a single lady doctor has
been appointed. Ladies do not catch diseases
in these two districts and the hon. Minister
says that all precautions are being taken. It is
good to rely upon such reports
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from the officers there, but not a single lady
doctor is there in the whole of these two
districts for the last twenty years.

St awTTEY ¢ S GE off, ag ar

wqrear  fawrr & qfed, g &Y #fy fawrr
L

SHRI ANNASAHEB SHINDE : 1 was
making the point that we will draw the
attention of the State Government to this and
whatever Central assistance is required to
prevent epidemics we will be glad to extend
to the State Government.

Then, Madam Deputy Chairman, in order to
provide permanent relief in the western parts
of Rajasthan the main solution is the sinking
of tubewells. The Rajasthan Government is
preparing a plan for sinking 500 tubewells in
some parts of western Rajasthan. As soon as
they finalise their programme, it will receive
due consideration from the Government of
India.

SHRI RAM NIWAS MIRDHA : Would the
hon. Minister kindly enlighten as to why the
exploratory tubewells organisation was
withdrawn, even before it had completed the
stipulated number of tubewells, from
Rajasthan and sent back ?

ot T - ag qr e faem
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SHRI ANNASAHEB SHINDE :May
I explain ? Many of the hon. Members
from Rajasthan have been raising this  point
from time to time. Now the exploratory
tubewells organisation is not to sink
tubewells in the State. Itis the work of the
State Government. The exploratory
tubewells organisation, as the very word
indicates, has to explore I the water potential
in different areas. Actually the sinking of
tubewells  is the function of the State
Government. The State Government has to set
up a ground water organisation to take up
the work of sinking tubewells. But in the
case of Rajasthan we went out of our way.
Work which is not normally carried out by the
exploratory tubewells organisation was carried
out in Rajasthan. They sank about 200
tubewells  taking into  consideration the
difficulties of the area and the difficulties of
the Rajasthan Govern, ment. But now the
Rajasthan Govern, ment itself has a ground
water organisa. tion. ~We are supposed to
manufactur,
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some types of rigs in the country. I wish to
submit that if the Rajasthan Government want
any special types of rigs, which are not
available in the country or manufactured in
the country and if some foreign exchange is
required, we shall be prepared to support the
Rajasthan Government. We shall be prepared
to sanction the necessary foreign exhange for
such rigs. So that with the strengthened
organisation the Rajasthan Government
should be in a position to sink more and more
tubewells.

Madam Deputy Chairman, I do not want to
take much of your time, but I wish to mention
that substantial help is being rendered by the
Centre in order to overcome the difficult
situation arising out of cyclone, drought, etc.
As far as the current year is concerned the
Central Team which has so far visited Andhra
Pradesh, Bihar, Maharashtra, Mys< re, j
Orissa, Rajasthan, etc., has recommended a
total Central assistance to the tune of Rs. 82.61
crores, and out of that Rs. 46.88 crores has
been actually advanced to the various
State  Governments.

In the end 1 wish  to submit for the
information of the hon. Members, whether the
drought situation is in Andhra Pradesh, !
whether itis in Orissa, whether it is 1
cyclone situation in Bengal, it is engaging I the
Government ot India's attention, and
financial resources will not come in [ the
way of providing adequate relief to those
areas. This is the only thing I |wanted
to submit. I am again thankful 'to the hon.
Members for the contributions they have made.
If the proper atmos- 1 phere is maintained, I
think we shall be 1 in a position to meet the
difficult situation | arising out of these
natural calamities. [
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SHRI SITARAM JAIPURIA : I
would ask the hon. Minister : if any voluntary
organisations have offered to sell foodgrains at
a further subsidised rate, will the Government
consider giving it to recognised institutions ? 1

raised that point. The Minister will be able to
answer that.

[ RAJYA SABHA ]
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SHRI ANNASAHEB SHINDE : I have

not been able to follow.

SHRI SITARAM JAIPURIA : My question
is : if any voluntary organisation is prepared to
sell and distribute food-grains at a further
subsidised rate than what Government is
subsidising, will the Government be willing
and prepared to take such assistance of
voluntary organisations to sell foodgrains in the
drought-affected areas, under the supervision
of Government ?

SHRI ANNASAHEB SHINDE
Normally, Madam, the food is distributed
through Government agencies, but on
merit if an organisation of repute is willing, it
can be considered on merit.

THE DEPUTY CHAIRMAN Two

amendments are there. No more.

THE DEPUTY CHAIRMAN : We
cannot go on like this. What do you want,
Mrs. Talwar ?
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SHRI ANNASAHEB SHINDE : Madam
Deputy Chairman, gratuitous relief to the

weaker sections and physically incapacitated
people is one of the items which comes under

drought relief and Central assistance is
naturally available to the Rajas than
Government.  Moreover one  of the

organisations, which is known as CARE, has
agreed to organise feeding programmes in
certain areas for children, expectant mothers,
etc.

st vowraae ¢ ot Farow g
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THE DEPUTY CHAIRMAN : I am putting

the amendments of Mr. Banka Behary Das.
The question is :

2. "That at the end of the Motion, the
following be added namely
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"and having considered the same, this
House is of opinion that (i) the Central
Government should render full assistance
for relief and rehabilitation of the people
affected according to reasonable demands
of the States; (ii) the Central Government
should immediately set up a cell in the de-
partment concerned or the Planning
Commission to evolve a programme of
utilisation of all water potential, both
surface and underground, to fight drought
and augment production;
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(iii) the draft of the Fourth Five Year Plan
should be revised accordingly to give
priority to utilisation of water potential to
the maximum extent; and (iv) the
Government of India should set up an all-
India fund for relief and rehabilitation of
people affected by flood and drought or
any other natural calamity.'"

The motion was negatived.

THE DEPUTY CHAIRMAN : The
question is :

3. "That at the end of the Motion the
following be added, namely

'and having considered the same, this
House regrets that the statement of the
Minister on 'drought conditions prevailing
in parts of the country', laid on the Table of
the Rajya Sabha on November 18, 1968,
does not mention anything about starvation
deaths of Rajasthan nor about deaths of
thousands of cattle which are emaciated
due to want of fodder or drinking water.""

The motion was negatived.

THE DEPUTY CHAIRMAN : The House
stands adjourned till 11 A.M. tomorrow.

The House then adjourned at
fifteen minutes past six of the clock
till eleven of the clock on
Wednesday, the 4th December,
1968.




